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PRUDENTELECTORALTRU5T

Dated: zs" October, 2024

To

The Election Commission of India

Nirvachan Sadan,

Ashoka Road,
New Deihi - 110001

Subject: Contribution Report - 56/Electoral Trust/2014!PPEMS/ll

near Sir,

We are enclosing herewith the Annual Report of contributions received by the trust and donations given

to political parties. This report is In the format prescribed by the Commiss.ioner.

1. Annexure - Report including part A .8, Cand D.

2. Copy of the Audit Report in form 10 BCunder Rule 17 CAof the Income TaxAct, 1961.

3. Compliance certificates fro.n the Corporate donors

4. Softcopy of the above on 3 Pen Drive.

Kindly acknowledge receipt.

lvlukul o~,
Director

Encl. As above

RegisteredOffice: G-15, HansBawan, 1 BahadurshahZafarMarg, New Delhi-110 002
Phone: +911143518668 Email: mukgan@mgca.co.in

CINU93000DL2013NPL259599



Annexure

(See Para 2 of the ECI'sdirection vide it's letter No. 56/Electoral Trust/2014/PPEMS dated 6th June2014)

[This report should be filed with the Election Commission of India before the due date for furnishing of
Return of Income of the Electoral Trusts for the relevant Assessment Year]

PART-A

1.Nameand addressof the ElectoralTrust: Prudent ElectoralTrust
G-15HemsBhawan,1 BahadurshahZafar Marg,
New Delhi - 110002

2.Dateof approval by CBDTand period for which approved: is" December,2013valid for assessment
years2014-15to 2016-17. Renewedon 10th June, 2022 valid for assessmentyears 2023-24 to 2025-26.

3. PermanentAccount Number (PAN):AATCS7744K

4. IncomeTaxWard/Circle where the audit report in FormNo. 10BC issubmitted by the electoral trust
in compliancewith Rule17CAof Income-tax Rules,1962filed:- Circle 1(1), Exemption, New Delhi.

5. (a) Financialyear for which the contribution report is beingsubmitted: 2023-24

6. Abstract of Donations'

S.No. Description Total amount ( In Rupees)
for the financial year

(i) Total contributions received from all sources
permissible under Rule 17CA of Income Tax 10,75,71,75,335
Rule1962

{til Total donations paid/disbursed to the political 10,75,68,75,335
parties

7. Where the contributor is a company, the conditions laid down under section 293,4. of the Companies
Act, 1956 (1 of 1956) have been complied with by each company: and the certificate to this effect
obtained from eachcompany is annexedas per the enclosed list of suchcompanies.



PRl1DENT ELECTORA.l.Il!!.!a

Oetails'_o Contributions received in the financial ear_2023-24
PART-B

SLNO Name,a.!'ld completeaddress,ofthe person/e,ompany/entity PAN
making contribution

CONTRIBUTION
RECEIVED

CHEQUE! UTRNO. BANKNAME AND

BRANCH
1, RPSG VENHJRES LIMITED - AAIGR1~74J

DATE

RPSGMENTJJ~ESL1MI~ED' AAICR1474J
S00'00 000 UTRNO. ICICRS202304006102.24 4.4.23 HOFeBANK

HALOIAENERGYlTD

WAISUIMiTED AAAeW9002D

AABCR2S3'OA

.5 00 00 000 U~RNO. IClCRS2023041l00301268. 11.4.23 HOFCMN •

KMCCONSTRUCTIONSJ:TD AABCK64838
S 00 00 000 UTR'00030310015639 17.4.23

18.4.23
HeFCBANK
UNION BANK

OfIND.lA
10 00 00 coo RTGS

KMC€0NSTRUtrrIONSLTD AABC-K6483B S,oo,OO,OOOthq No. 0349BS
18.4.23
26.4.23 UNIONSANK

Of INDIA7 SPECIALENGINEERINGSERVICESLTD AAEC51320N
8,>;PUNAALCDBREWPVTLTD
MEGH",ENGINEERING& INFRASTRUCTURESLIMITED

AAACG62SBK
AAECM7627A

1100 00.0 Gl>fLNo.006269.
1 2500000 UTRI~KLR92023051000bsSS21

25,00,00,000 UTRUBINH23140769025

15.5.23
10.S.23
20.5.23

HD,C BANK
I()'BI BANK

UNI.oNBANK
or INDIA

10 WESTERNUPPOWER'TRAN5MISSIONCOno AAACW8989P 25,.00,00,000 UTR'S~INRS20230S2~51201S45 24.5.23 'STATEBANKOFINPIA

11 ~NIPROTECHNbIN,/lA PVTLTD AABCU1732D .i.oo 00 000 Cb!tNo. 004283
12 BAPUNMILCOBREWPVT LTD

24.5.23 HO'.CBANK

13 RAMANAGARAMENTERPISESPRIVATELIMITED
AMCG6258K
AABCV6386N

20000000 UTRIBKLR920230626001Yi1914.
100000 000 urrRlcrcR520230626003~899,

26.6.23
'26,6_23

AMCH6184K
AAACH6184K

5.00 00'000 Cho No. 40M.7.3 5,7,23 ~DfCBANi(

16 KCR[NERPRISE5.LLP AAQ,K1335C
100000 'ChqNo. 40M"?4

5,00,00,0.00 W,RICICR520230707003SSA,~2

'UTRICICRS2023070700356267
'UTRIClCR5202307070035602~
'UTR'ICiCHS2023070700355052
\ Ill_ICICRS·20230707003S4679

5_7.23
7.7.23

HD.CBANK
IGlel BANK

17 I LABSMDERABADTECHNOlOGYCENTREPVTLTD AABCJ.1166K 5,00,00.000 yrR 'SBfNR520230707S962980, 7.7.23 .STATEBANK.o'IN~IA

18' BAPUNAACCOBREWPVH TO AAACG6258K 20000 000 UiIlIBLK920~30724000'641S
19 GMRHOSPITALITY& RETAILlTD

24.7.23 lOBI BANK

20, _GMR.H05PITR>Ll1Y& RETAILLTD
AADCG292BF 5.00oo 000 ,UTA U,TIBRSi023080200211098 2,8.23 AXISBANK

21 D'E~I AlRPbRTPARKINGSERVICESPV'TLTD
AAOCG292BF
AADCD3432.B

40000000 UTRUTIBRS2023081f00279906

1,50.00,000 RTGS/ICICR42023081100S28894/HDFC0000003
:11.8.23
11.8.23

A~ISBANK
ICICIBliNK

22 MAGNUSPROPERTIESPVT LTD AADCM75ioM
23 BAPUNAALCOBREWPVTLTD AAAC(j62S8~

4.0000000 001872
2 00,00 000 UTRIBLKn02309050005538S

30.8.23- HDF~BANK

24 'VIN.0HYA£HALDISTmERIE5P'Z LTD
5.9.23, lOBIBAN~

2S JAGRINJiR~WERIE5
AAACV8470C
AAACI3312R

1 00 ~O000 ,UTRICICRS202309000800954 20.9.23 I(ICI,'BANK

26 HEGLJD AAACH6184K
100 00 000 581'UTR 9.10.23 STATE·BANKOF' INDIA

27 HEGLTQ
1.4000000 RTGS 9.10.23 HDFeBANK

2'8 BAP'UNAALCOBREWPVTLTD
AAACH6.184K
AAACG6'258K

4a 000 408476 9.10:23

29 HEGLTD
1SO'00 000 UIR IBKlR92023101100040SS3 H.10.23 IDBI BANK

30 HEGLTD
AAACH6184K
AAACH,6184,K

3 00 00 000 RTG5 11.10,23 HOFCJ!'ANK
31 BHARil AIRTEl LTD AAACB2894G

60·000 408478 11.10.23 HOFCBA~K

32 SCORPIOBIOSOLUTIONSPRIVATILIMITED AAFCS3606L
S 00 00 000 '310132\'58711
5,OO,00,O()0IClCRS2i)231018002739S0

ICICR52023101800274646
ICICR52023101BOO276190
ICICRs2023101800275405

iCICRS202l1018Q0276644

13.10.23'
ia 10.23

HD~CBI'NK
IClCiBANK

33 MAGNUSPROP.ERTIE5PVTLTO
34 TANJOR,POWERLTD

AADCM75iWM'
AACCM297N

2 4a 00.000 00,1943
10;00,00.000

'U.BINR2202311090130S284

26.10..23 HDECBANk
UNION!BANK

Of INDIA
35 TANJOREPOWERLTD AACCA4297N 10,oo;oa,000

'UBIN/(22023111401491726
14.11.23 UNIPNBANK

OFINDIA
36 VINDHYACHALDISTILLERIESPVTHD. AAACV8470e
37 KCREN.ERPRI5ESllP AAQFn335C

1.00 00 000 ICICR52023110700674534
S00 00 000 ICICR52023111800571344

7.11.23 ICICIBANK

38 I SCORPIOBIOSOLUliIONS.PRIVATELIMITED AAFCS3606L 5,00:00,000 ICICR52023112100693337

CICR52023112100693976

ICICR520231121006944S5"
ICICR52013H2100695233

IClCR5.20~311210069581S

18_11.23
21.11.23

ICICIBANK
ICICIBANk

39 OASISDISTILLERIESLl'D AAAC03S09R-
40 BAPUNAAlCbBREWPVTLTD AAACGb258K

7500000 5BINR12023112285496271 22.11.23 STATE,BANK.oFINDIA

41 ARCElORMITTALNIPPONSTEEl'INDIALTD AAACE17.'JIP
1SO00 000 IBKLR920231011000405S3

7S,OO.00,OOO5BINRS202~0106943679"2

'SBINR520240l0694368571

20.i2,23
6.'-24

lOBIBANK
STATEBANKOFINDIA

42 MAGNU5'PROPfRJlESPVTLTD
43 BAPUNAAlCOBREWPVI LTD

AADCM7S<OM 2 15 00,000 Cheque No, 001986 29.1.24 HDFCBANK
AAACG62.SBK
AAAC~3494N

1 SO00'000 I~KlR92024012900032176 29.1_24 lOBIBANK

4S ,6MRAIRCARGO& AtF<bSPACEENGGLTD AACCDB269K
50 00 000 CMS390S1102463

100b 60 000 iU5PUc7HDioG-IN
7.2.24

4~ GMRHYDERABADAERomOPOllS lIMJTED H5BCBANK

47 ARCELORMITTAlNIPP.oNSTEELINDIALTD
AACCG9224F
AAAGE1J4iP

30000000 ICI(RS20240'21500678900 15.2.24 Ic/CI8A..NK

48 GENE-XTHARQWARE&PARKSPVTLTD AACCG5S67F
2S00 0.0 000 SBINR52024022604818243
S.5000000 UJIBR520240304003664-707

26.2.24 STAn BAN!('.oFINDIA

49 'GENEXTHARDWARf& PARKSPVTLTD AACCG5567c
4,3,2024 ,AxIs Bank-

SO RAMCO"IND iro 95000000 UTISRS20240305003663821 5.3.2024 AlI:is Bank

51 TV5MOTORGOMPANYUMITED
AAA€RS284J
AAAC570328

150 00 000 .FT-9999031001S640
25 0000000 5BINRS2024031107754208

7.3.2024 HOFCBank

5.2 DCMSHRIRAMLIMITED AAACDD097R 75000·000' 4031l3~'G931j_
11.3,2024 State Bank of India

53 ALEMBICPHARMACEUTICALSLIMITED. AAlCA5591M
11.3,.2024 HDFC Bank

S4 OLHTD
4 00 ,DO000 025894 HDFCBank

55 OLFLTD
A'AACD3494N
AAAeD3494N

40 00 00 000 iOCR520240312006231S1 12.3.2024 ICICIBANK

56 DlF LTD AAAG03494N
400000000 ICICRS1024031200623313. 12:3,2024 ICltl'BI<NK

57 TORRENTpeWERLIMITED
19SO00 000 ICICRS2024031200623474 12.3,2024 ICIO'BANK

S8 MAHABIRPRAso,DGUPTA
AACCT0294J
ACCPG5357L

10,0000.00.0 BARRR220i4031420246627 14.3.2024 BANK,.oFBA/{ODA

59' VIMSGUPT1< AEBPG4811L
7S.00000 Ch"'I_ue 0525 14.3.2.024

60 ARUNMHAL pD.POWEReaRP. LTD
15 00 000 ch"oue 0698 14.3.2024

61. HILLTD
AAHCA766SB
AAACH2676Q

19600 .000 ICICR5202403:J_~007006173 14.3.2024 lOCI BANK

.2 HILLTDADMI~
3 oaoo 0.00 403137970817 '14.3.2024

63 INB_ORAMAINOlAPRlVATf UMITED
AAACH2676Q 25 00.0 403138681443 14.3.2024

64 HETEROLABSLTD
AAECl6388l
AAAOHSS06R

1'0000' ,081'~OP4H2821879
50,00,001000 SBINR120_2403160934777S

SBINR12024031609347786
~B!NR1202403,l60934n40
SBINR12024D~1609.347776
SBl'NR120240316093117B01
SBINR12024031609347780
SBINRP024031609347821
58 INi3120240_3160934 7822
SBINR12024031609347823

'"00''''7.7<

15.3.2024
16.3.2024 'State Bank of India

6S GMRHVDAVIATIONSE2.LTD i
66 LAQSH~AH.YD_AIRP.oRTMEDIAPVTlTD

AADCG2635P 4000.000 HSBCR22024.o318240663043 .)8.3.2024 HSBCBANK
AABCL3925F 50'00000 982.o8S 18.3.2024



I .67 MEIi~A SE~VODRIVESPVTLTD 10,0000,000 SBINR520240318096114940 183.2.024 'State Bank cf'lndta
68 ilND0RAMA INDIA·PV'fLTD AAECl6388L 9·99 so'ooo OB'551\5i,0240318043337624 18.3.2024 DBS Bank
69 'TilASPiRH,RAILSYS1:EMSLTD
70 rvs M6tOR COMPANYLIMITED

AABCH377P 41'5000 000 Clieque No', 000109' 09.03.2024 HDFC Bank
'State Bank 'of IndiaAAAC57032B 15 00 00 000 SBINRS'20240319pg9995072 1.9.3.2024

71 OElHI'IDUlY'fREESERVICEPVTLTD AADC0251BC 10'0.000000 ICICIH18152869034 19.3.2024 IGIO BANK
72 ~0RRENl;PHARMACEWJIC!lES.LlMITED AAACT5456A 7'50 00 000 403195989803

15000000 BARBR520240319.0Q9U8214

19.3.2024,

AACCT0294J 19.3.2024 BANK0F BARODA
74 GIRLA(TO
75 ThIS€REDITSERVICEStlMITED

.AAACC1450B
AAOCT0724A

3'51750 oM 8SBCR220240320240999.731
10;00;00,000 0000403207158332

0000403207158333
0000403.207158334
00.0()403207158335

00004032007158336
000040320.715B337

00Q04Q320}158324
0000403207158325
M()0403207158326
0000403207158327,

0000403207158328
0000403207158329
000040320715.8330
0000403207158331

20.3.2024
20.-3.2024

~SBCBliNK

76 t;IIt1RAIRPORTDEVELOPERSLTD 21000 000 ICI~IR220240320023888315'AADCG2636G 20.3.2024
]7 GMMGO llMrrED
78 GMMCO LIMITED·ADMIN

AABCG0949C 4 00 00 000 403208002560 20.3.2024

79 JANINAM)\RI~~'PROPERTIE5UP (GMR)
AABCG0949C
AAI'FJ3626N

25000 403208061904
,0,00,00,000 SB)NR12024032O,i0277,9569

SBINR120240J20102779568

5BINRU0240320102779572
5BINR1202.40320102779567

5BINR12Q2403201027795'10

20.3.2024,
20.3.2024 State Bank of .India

~ ,/ITVANLANDUP (GMR) AARFJ3627P 5:00,00,00.0 SBINR,12o'240320102882604

5BINR12024032010288_2S93
SBINR120240320102882603

20.3.2024 State Bank of India

81 ORIENTCEMENTlTD
82 ORIENWCEMENTLTD·ADMIN

AABC05420A
AABC05420A

3'0000000 403219714657 21.3.2024,

83' ClPLAlTD
B4 MSPOWER MADHYAPRAOE5R.ILIMITED

AMCC1450B
AAfCM6698A

4 02 00,000 HSBCR2202403222441335166
7;0000000 SBINR520240322107662883

21.3.2024
22.3.2024 HSBC.BANK

85 DlVI5.LABORAf0RIESLlMlm 20,0000 Q@ 5BINR52024032210i998061
22.3.2024 State Bank of India

86 INDIANMETAL~ND FERROAllOYS uo
AAACD6745J State Bank of India

87 . HREROHtALTHCARELTD
MACI'BI8F
AABOl6890D

9;0000000 ICJCR420240322005449221
5;0000rooo CheQueNo, 25'3112

22.3.2024 ICiCIBANK

88 GlOB)I;U\lY'V.ENW~ESLLP AAOfGS772D 10'0000 '000: KKilKR5.20240326006331681
213.2024
26.3.2024

Axis 'Bank

ss NATIONALENGG. INOLTf)
Kotak.,MahJndra Benk

90' NAnONALENGG:IND LTI)
AAACN9969L
AAACN9969L

3,0000000 IBKLR920240320000556122
25 000 IBKLR24032680.6297

26.3,2024 IDalBANK

91 J8£H"EMICAlP.:HARM~CUTICALSlTQ 700,00000 UTIBR72024032400oo03031
26.3.2024
i4.3.2024·

lOBIBANK

92 case LTD AABCC29.03N 60,00,00,000 I(lCR520240326006777455 26.:l.202~.
AxisBa:nk
tetel BANI(

93 JUBILANTINGREYI" AAECJ6722D
'ItICR5202403260067.]7247

625,0000'0 ICICR'>202403260006881629 ICtGIBANK
94 MAATH>o.PRiilJECl'5LtP AA1FM489IQ 45,00,00,000 SBINRS20240326114447547

SBINRS20240326114448045
.SBINR51!0240326114449617
SBIN,R520240326ll4551713
SBfNRS20-240326114552401

SBINR520240326114S64677
5BINRS20240326114S64692
SBINR52024031611466544,7
. . :"<,00<

26.3.2024 state Ban,kof India

95 GADEVAMSIVAROHANREDDY AQAPV4200B 3,50,00,000 UBINR.nO·24032GOi1z28297
UBINR220240326011229203

UBINR220240326011229616

26)3.2024 ,I
I

96 VfNKATESWARARAOHAR5HITHAENG.ENT.I PROP.) ANJP52335Q 3,24,99,999 Y.ESBR.52024032.650588839S
YESBR52024032650S888067
YESBR5202403265058B7944

,;26.3.2024

97 PEKffi SAlYANARAYAN,REDOY5NFABRICATORS(,PROP.) AVRPP810BL 4,5.0,00,000 00000000000.00806
0000_QQ0000000803
'0000000000000805
'0000000000000804

26.3.2024

98. RANjlTI<KUMARREDDYKOTHURRAGHAVENDRAINDUSTRIES BJIPK2363N 3,00,60,000 KKB'KR520240326007445740 26.3.2024 Korak·Mahlndra"Bank

99 G. 5USHEELACONSTRUCTION CNQPG6158J 3.55,0.0,000 UBINR220240326011M9610
I UBINRlio-24032G011S51452
UBINR'220240326011552072

26.3.2024 ,Union Ban~ of India

100 MR. HANUMA REDDVGADESRISRINIVASACONSTRUCTION SMRPG5866Q 3,60,00,000 '0.00000'13286$0691

UBINR220240326011$S.3769
UBINR2-2024032'6b11555805

26.3.2024 Union Ban.k,of India

101 CHAMBALFERn[lSER5ANDEHEMICALSLTD ~AP"'CC97,6"2A
102 "'PQLW TYRESLTD AA.AGA6990Q

250.0,00.000 352838
50,0..0,00,900 ICICR520240327006998964

27.3.20.24
27.3.2024 ICICIBANK

103 NEXTRADATALTD AAECN3926D
ICIER520240327006999117

104 BHARTIAIRTELLTD
lOS JUBILANTFO.oOVv,ORKSLTD AABCD1821C

AAACB8917G
15.45 DO 000 40326574694)
60650000 403265743201

26.3.2024

11S K·CHEENAKESAVAREDDV

106 RANJErHKUMARRWOYKOTHURRAG~AVENDRAINDUSTRIES BJIPI(236;!N

107. BHARTITELEMEOIAtTD AADCB0147R
108 OM SRIVENKATE5WARACONSTRUCTION AAEF0l480l

[I

109 'GMRHYDAVIATIONSUo lTO AADGG2635F
110 SASHIRAMINFRAsnluCTuRE ABMFS5050K
III SASHI.RAMINFRASTRUCTURE ABMFS5D50K
1:{2 BODASU_SUElHAI(AR B'DGPBSisEiM

ill KONI)A,RAME5HREDDY AFVPK94.77.M

114 MAATHAPROJECTStlP AAZFM4891Q

AUINPK8947.L

G25.00.00.0 4.03265137711
2,20:00,00..0'KKB~R52o.240327009117544

26,3.2.024

27.3.2.024 Kotek Mahrndra Bank

2485.0 000 403265746357
1,0.0,00.000 UBINR2202403270120.o7B62

.UBINR220.240328013228199·
UBINRU024C3180l3227737

26.3.2024
n.3.2024 Union Bank of tndia

4 00 000 HSBCR220240327:241990S67
4500000 'ICICR220240321024884610
45,0.0000 ICICRi20240327024B84877

17.3.202.
27.3.2024
27.3.2024

ICIClB)\NK

1,OP,00,000' 581,N R52024'0327117551469
SBINR520240327117558068

2.7.3.2024

lOCI BANI(
State,Bank of Indla

1,00)00,000 UBINR·2202403270H1l35'07
UBINR2-2Q240327013l1.3S44

27.3.2024 Union Bank of India

30,00,00,000 SB!NR?20240..1271!l~113S63
S81NR52024032?118114o.15
5BINR520l40327118114318

5BINR520240327l18115094
5BINR52024032711811S476
SBINR520240327118116325

27,3.2_024 State Bank of India

50'000 00004.088116166836



~b5:

~
116 KCHEE~AK€SA~A REDDY AUWPK8947L 10,00,000 SBIN324088]25980 2B.3.2024 State Bank of Irfdla_

117 .KCHEEMKESAVA REDDY AUWPKB947L <)50 DOD SBIN32408872976B 2B.3.2024 State Bank of India
118 D5ARASWATHI GYAPS5367A 9.5.000il UBINR220240328013440478 28.3.202'
119' e SAMSWATHI GYAP5S367A 950000. UBINR22024032B013440Sn 28.3.2024
120 SAS~I RAM II'IFRASlRUCTURE ABMFSSOSOK 4500,006 ICICR22024032802~999163 283.202.
121 SASHIRAM'INFMST!i'WCTURE ABMFSSOSOK 450.0000 ICICR2-20240328024999365 28.3.'202' ICICI BANK
122 SASHI RAM INFRASliRUaURE ABMFS5050K 4500000 ICICR220240IlB02S004774 28.3.202. IGiCI BANk
123 SASHIRAM INFRASTRUCTURE ABMFSSOSOK 45 00 000 ICIC.2-20240328025004775 28.3 .:2024 Itici BANK
124 PSRINIWASULA REDDY AXQPP3810L 2000000 ' CNRBRS202403287705S4193 28.3.2024 CanaraBank
125 ALAKONTARAMANAVISHANKSAI ENTERPRISES CFQpR8248C 9,00,Ooli UBINH2,p8a342608 28.3.2024 Union Bank of India

126 AtAKI!NTA RAMANAVISHA,NK5AI ENTERPRISES CFQPR8248C 9,00,000 UB(NH/40B8343177 28.3.2024 Union Bank of'lndfa

127 .o.LAKUNTJI:AAMANAVISHANKSAI ENTERPRISES CFQPR8248C 3.DWOOO UBINH24088343811 28,3.2024

128 VEMIRfODY RAMANA REDDY ARFPR0106E 2000000 UBINRll024032801350839 28.'3.2024 Union Bank of ir:\ctia
129 VIS~WA. CONSTRUCTION' PARTNERSHIP IAAMFV1079l 4000000 1~IBR520240328382663369 2B.3.2024 INQlAN BANK
130 'Y'NITYANAN~ REOOY AlDPNOii9K 1100000 IBKlR92024.03.28000006~94 28.3.·2024 lOBI 'BANK
131 IY'Nll¥ANAND REDDY ALDPN0179K 900000 IB~lR<i)0'2403280000Q6907 28.3.2024 lOBI BANK
132 V.lSHWACONSTRUCTION, PARTNERSHIP AAMFV1079L 15,00,000 101BR52024032838266509 28.3:2024 INDIAN 8ANK
133 GARIGELARMAM AHlP<>1958R 8;99953 SBINRS20240328120229360 28.3.2024 State Sank of IndIa
1311 GARIGfLA RAJAM AHlPG1958R B 99 953 5BINRS2024032B120331262 28.3.2024 State Bank of India
;35 GARIGELAR.AJAM AHJPG195BR' 899953 5BINR520240328120332998 28.3.2024 State Sank of tndla
i36 GARIGELARAJAM AHJPG1958R· 2 99 977 I 5BINRS201403281l033465g 28.3.2024 StateBank of Indial
137 RAKESHttl=tAURASIYAR K PAINTING CO. AMRPC5762E 40.00,000 101BR520240328382669207 28.3.2024 INDIAN BANK

138 RAKESHCHAURASIYARK PAINTING CO. AMRPCS762E 30,00,000 ID18R5202403283826.69312 28.3.2024 INDIAN 8ANK·

139 RAKESHCHAURASIYARK PAINTING CO. AMRPCS76.2E 30;00,000 IDl8R5202403'28382669397 28.3.2024 INDIAN BANK

140 TNRoCONSTRUCl'IONS AALFT0799A 15000,000 UBINR220240328013880001 28.3.2024 _Unior,l Bank of India
141 ~ISHWA CONSTRUCTION, PARTNERSHIP AAMFV1079L 500000 BARBR520240328009774960 28.J.202A· BANK .OFBARo.DA
142 RUDRIKAGONSTRYClIONS ALGPK0410P .7500000 0000000000000474 28.3.2024
143 RANJitH KVMAFVREDOV.kOTHURRAGHAVENORA INDUSTRIES . BJIPK2363N 1;00,00,000 KKBKRS20240328009113756 2n.2024 KotakMahindra Bank

lal1 V(SHwA.cONSTRUCTION . ~ARTNERSHIP AAMfVl079L .300.0000 UB1NR22024032801400_482,7 28.3.2024 Union,Bank of India
14S RAISHREEINFRA ABCFR6726R 77,95000 0000000000000202 28.3.2024.
146 RAJSHREEINfRA ABCfR6126R ]2 05 000 00000000000.00201 28.3.2024
147 RAJShlREEINFRlI ABCfR6726R 7450000 0000(J0'i)000.000199 28.3.2024
148 REVATHIN,(INOATHEGLA~SWALL AXEPN9138K 72,00,000 UTlBR520240328003771044

1·
28.3.2024 Axis Bank

149 REVATHINANDATHE GLASSWALL AXEPN913_8K 78,00,000 UTlBR520240328oo3771902 28.3.2024 Axis,S-ank

150 GODARA INFRATEC~s POWER INDUSTRIES AAIFG124:'1R 7000000 000000060467.9837 28.~.2024
1S1 GODAIlA I.NFRATEChl.&POWER INDUSTRIES AAIfG1247R' 69,00000 0000000604713893 28.3.2024
l52 GODARA INFRATECH'&.P.OWERINDUSTRIES AAIFG1247R 84 75 SOD 000000.0604812185 28.3.2024
153 AQUA~H)lRMCljEMICAlsPVT LTD AAECA7014R 100000'000 UBINR2202403·2B0145S2636 28.3.2024 Union Ban~of India
l54 OM SRIVENKATESWARA·CONSTRUCTIONREFER60 AA.EF02480~ 50,00;000 1333640670 30:3.2024.

lS5 MAR~n SUZUKI INDIA LTD MACMOS29Q GO00 00'000 RTGS 30.3.2024
10,75,71,75,335



PRUDENT ELECTORAL TRUST.

Details of Donation made by the Electoral Trust to' Political p'arties in the finantial year 2023-24

51.No. Name of the,Political Party Registration Number
Permanent Amount Distributed

Date
Cheque

DraWn on
Account N_Uinber (in Rs.) No.

Building ,
1 ALL IND'IACONGRESSCOMMIHEE ECllEHERNO56/2014/PPS-1Idt..10.3.2014 AAABI,0447H 4,00,00,000 10.08.2023 000620 26; KGMarg, New

2 ALL INDIA CONGRESSCOMMInEE EelLETTERNO56/20141PP:S-1idt.10.3.2014 AAABI0441H 5,00,00,000 20.10.2023 000005 -do-
3 ALL INDIA CONGRESSCOMMInEE EelLETfERNO56/2014/PPS-11dt.l0.3.2014 AAABI0447H 2.,40,00,000 28.10.2023 000007 -do-
4 ALL INDIA CONGRESSCOMMIHEE ECILETTERNOli6i/i014/PPS·1Idt.1O.3.2014 AAABI0447H 5.00,00,000 15.11.2023 000012 -do-
5 ALL INDIA CONGRESSCOMMITTEE ECILETTERNO56/2014/PPS-1Idt.1O.3.2014 AAABI0447H 5,00,00,000 15.11.2023 000013 -do-
6 ALL INDIA CONGRISSCOMMInEE EelLETTERNO56/2014/PPS·1Idt.l0.3.2014 AAABI0447H 5,00,00,000 20.11.2023 000015 -do-
7 ALL INDIA CONGRESSCOMMIHEE ECILETfI;RNO56/2014/PPS-IIdt.10.3.2014 AAABI0447H 10,00,00,000 08.01.2024 000021 -do-
8, ALL INDIA COI'JGRIESSCOMMITTEE ECILETTERNO56/2014/PPS·1Idt.10.32014 AAABI0447H 2,15,PO,000 31.01.2024 00P023 -do-
9 ALL INDIA CONGRESSCOMMITTEE ECILETTERNO56/2014/PPS,I,1dt.1Q:.3.2014 AAAI'H0447H 50,OQ,QO,000 19.03.2.024 000037 -do-
lO AllIN'DIA CONGRESS(OIVlMInEE ECILmER NO56/2014/PPS.1IdUO.3.2014 AAABI04'47H 19,02,00,000 :23.03.2:024 000045 -do-
11 Alll('JDIA CONGRESSCOMI\l1ITTEE EelLETTER.NO56/2014'/PPS"11dt.103.2014 AAABr0447H 20,.00,00,000 27.03.2024 000048 -do-
12 All INDIA CONGRESSCOMMITTEE ECllffiER NO56!2014!PPS-1Idt.l0.3.2014 AAABI0447H 22,43.,25,335 30.03.2024 00.0055 -do-
13 ALL IN()IA CONGRESS.COMMITTEE- MP W LETTERNO56!2014jPPS-1idt.l0.3.2014 AAABI0447H 1,40,00,000 10.10.2023 000001 -do-
14 All INDIA CONGRESSCOMMITTEE- MP ECILETTERNO56/2D14/PPS-1Idt.10.-3.:2014 AAABI0447fd 5,00,00,000 14.1.0.2023 0000.04 -do-
15 BHARATR-ASHTRASAMITHI 56/03/2018jPPS-1i dt. 9.12.2022 AAABT2290F 5,00,00,000 06.04.2023 000498 -do-
16 BHARAT.RASHTRASAMITHI 56/03/2018/PPS-1I dt. 9.12.2022 AAABT2290F 5,00,00,000 12.04.2023 000499 -do-
.17 BHARATRASHTRASAMITHI 56/03/2018/PPS-1I dt. 9.12.2022- AAABT2290F 5,00,00,000 20..04.2023 00.050.0 -do-
18 BHARATRASHTRASAMITHI S6/03/2018/PPS-1I dt. 9.12.2022 AAABT'2290F 10,00,00,.0.00 21.04.2.023 000602 -do-
19 BHMATRASI;JTRl\ SAMITHI 56!03/10Ul/PP5-11 dt, 9.12.2.022 AAABT2290F 5,,00,.00,000 24.04.2.02:3 000603 -do-
20 BHARATRASHTRASAI'V1ITHI 56/D3!2018/PPS-1Idt. 9.12.2.022 AAABT2290F 5,00,dO,000 03.05.2.023 00.06.04 -do-
21. B'HAR'ATRASHTRASAMITHI 56/03/2018/P'PS-'Udt. 9.12.20;22 AAABT2290F 25,,00,.00,.000 22.05.2023 00.0606 -do-
22 BHARATRASHTRASAMITHI 56/03!2018/PPS~1Idt. 9.12..2.022 AAABT2290F 25,00,00,000 25,05.2023 000609 -do-
23 BHARTIYAJANATAPARTY 56/R/1/89/4468 dt.19.9.198!il AATCS7744K 11,.00,.00.0 17.05.2023 000605 -do-
24· BHARTIYAJANATAPARry S6/~/1./89/4468dt.r9.9.1989 AATCS7744K 1,25,00,000 22.05.202~ GOp607 -do-
25 BHARTIYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 AATCS7744K 1,00,pO,000 05.06.2.023 GO[)610 -do-
26 BHARTtYAJANAJAPARTY 56,/R/1/89/4468 dt.19.9 ..1989 AATCS7744K 2,00,00,000 06..07.2023 00.0613 -do-
27 BHARTIYlIJANATAPARTY 5.6/R/1/89/4468 dt.19.9.1989 AAKS7744K 5,00,00,000 06.07.2023 .000614 -do-
28 BH,ARTiYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 AA:rCS7744K 2,00,00,.000 26.07.2023 000616 "'do·
29 BHARTIYAJANATAPARTY 56/R/1/89/44f)8 dt.19.9.1989 AATCS7744K 2,50,0.0,.0.00 04..08.2.023 000618 -do-
30 sHARTIYAJANATAPARTY 56iR/1/8914468 dt.19.9.1989 AATCS7744K 3,00,00,000 16.08.2023 000619 -doc
31 BH.iXRTIYAJANATAPARTY '36/R/1/89/4468,dt.19.9.1989 AATCS7744K 3,00,00,000 31.08.2023 000621 -do-
32 BHARTIYAJANATAPARTY 56/R/1/89/4:468 dt.19.9.1989 AATCS7744K 1,50,00,000 11.10.2023 000002 -do-
33 BHARTIYAJANATAPART\' 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,00,00,000 31.10.2023 000008 -do-
34 BIiiARTIYAJANATAPARTY 56/R/lt89/4468 dt.19.9,1989 AATCS7744K 10,00,00,000 10.11.2023 000009 -do-
35 BHARTIYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 AATCS7744K 1,00,00,0.00 p.ll.2023 000014 -do-
16 BHARTIYAJAN'ATAPARTY 56/R/l/89/4468dt.19.9.1989c AATCS7744K 5,00,00,QOO n1U023 000016 -do-
37 BHARTIYAJANATAPARTY 56/B/1I89/4468 dt.19.9.1989 AATCS7744K ~,50;GQ.tibO :21.12,2023 000623 -do-
38 BHARTIYAJANATAPARTY S6/R/l/89/4468 dU9.9.1989 AATCS7144K 55,GOiee,OOp 08.01.2024 000020- -00-
39 BHARTIYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 MTCS7744K 7.S,OO,OQO45.01.2024 600022 -do-
40 BHARTIYAJANATAPARTY 56/Rll/89/44138 dt.19. 9.1989 AATCS7744K 50,00,000 07.02.2024 00.0024 -do-
41 BHARTIYAJANATAPARTY SI'l/R/1/8g/4468 dt.19.9.1989 A,ATCS7744K 25,.O.O,00,GDO28.02.2021+ 0.00028 -do-
42 BHARTIYAJANATAPARTY 56/Rll/89/4468 dt.il.9.9.1989 AATC.57744K 1,50,00,000 2.8.02.2024 .000029 -do-



43 BHARTIYA JANATA PARTY 56/R/l/89/4468 dt.19;9.f989 AATCS7744K 25,00,00,000 12.03.2024 000033 -do-
44 BHARTIYA J:<XNATAPARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 7,50,00,000 12.03.2024 OOQ035 -do-45 BHARTIYA JANATA PARTY .56/F\/1/89/4468 dU9.9.1989 AATCS7744i< 4,00,00,000 13.03.2024 000034 -do-46 BHARTIYAJANATAPARTY 561R/l/89/4468dt.19.9.1989 .AA1(57744K SO,OO,OO,OOO15.03.2024 000036 -do-47 BHARTIYAJANATAPARTY 56/R/l/89/4468 dt.19,9.1989 AATCS77441< 3,00,00,000 19.03.2024 009038 -do-48 BHART.IYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 AATCS7744K 10,00,00,000 19.03.2024 000039 -do-49 BHARTIYAJANATAPARTY 56/R/1(89/li468 dt.19.9.1989 AATC.S·77441< 1,18,17,50,000 20.03.2024 000040 -do-SO BHARHYAJANATAPARTY 56/Rll/89/4468 dt.19.9.1989 AATC57744K 82;00,00,000 26..03.2024 00'0047 -de-51 BHARTIYAJANATAJ?ARTY 56/R/l/89/4468 dt.19.9.l:98.9 AATCS7744K 2,18,50,00;000 28.03.2024 QPOQS3 -do-52 BHARTIYAJANATAPARTY 56/R/l/89/4468 dt.19.9.1989 AATCS7744K 70,00,00,000 30.03.2024 000054 -do-'53 BHARTIYAJANATAPARTY- MP 56/R/l/89/4468 dt.19.9.1989 AATCS7744K . 3,00,00,000 12.10.2023 000003 -do-54 JANASENAPARTY 56/118/2014/PPS·l AACAJ2057M 5,00;00,000 15.02.2024 000026 -do-SS THUGU DESAMPARTY 56/R/14/8Q/4569-4915-47 AAAAT4461F 5,00,00,000 26.07.2023 000617 -do-56 TELUGUDESAMPARTY 56/R/14/89/4569-4915A7 AAAAT4461F 5,00,eO,000 15.02.2024 000025 -do-57 TELUGUDESAMPARTY 56/R/i4/89/4569-4915·47 AAAAT4461F 3,00,00,000 17.02:2024 000027 -do-
58 TELUGUDE;SAMPARTY 56/R/14/89/4569·491S.'4? AAAAT4461F 7,50,00,000 06.03.2024 000030 -do-59 TELUGUDESAMPARTY 5'6/R/14/89/4569·4915·4? AAAAT4461F 2,50,00,000 12.03.2024 000032 -do-60 TELUGUDESAMPARTY 56/R/14/89/456.9-4915·4? AAAAT4461F. 10,00,00,O00 23.03.2024 000044 . -do-
61 YSRCONGRESSPARTY S6/126/2010/PPS-i/336 dt. 31.1.2011 AAALY0053F 7,50100,000 06.03.2024 000031 -do-62 YSRCONGRESSPARTY 56/126/2010/PPS-i/336 dt, 31.1.2011 AAALY0053F 10,00,00,000 23.03.2024 000943 -do-
6'3 YSRCONGRESSPARTY 5.6/126/2010/PPS-1/336 dt. 31.1.2011 AAALY0053F 5,00,00,000 25.03.2024 00.0046 -do-64 YSRCONGRESSPARTY 56!126/2010/PPS-I/336 dt. 31.1.2011 AAALY0053F 30,00,00,000 28.03.2024 000051 -do-65 YSRCONGRESSPARTY 56/126/2010/PPS-I/33'6 dt. 31.1.2011 AAALY0053F 20;00,00,000 14,07.2023 000615 -do-TOTAL

10,756815335



PART - 0
Verification

IMUKULGOYAL,son of Sh.R.D.Goyal,solemnly declare that:
I

(i) no contribution hasbeen receiveddirectly or indirectly from any foreign sourcedefined under clause

(e) ofSection(2) of the ForeignContribution (Regulations)Act 1976 (49 of 1976),

(ii) no contribution has been received from aGovernment Companyor LocalAuthority or artificial
juridical personwholly or partly funded by the Government, as prohibited under Section29Bof
Representationof the PeopleAct 1951;

(iii) the figures shown in Item 6 of Part-Aaboveare as per the audit report in Form 10 BCunder (subrule
(12)of rule ITCA)of the Income-tax Rules,1962for the abovementioned financial year;

(iv] A copy of the audit report in Form10 BCunder (sub-rule (12) of rule 17CA)for the above
mentioned financial year isenclosed.

(v) the information given in this report is correct, complete and truly stated, to the best of my
knowledgeand belief.

I further declare that I am verifying this report in my capacity asDirector on behatfof the ElectoralTrust
namedaboveand I am competent to do so,

Date: 28th October, 2024
Place:New Delhi

Name, M~DYill
Designation:Director

(Signatureof the Authorized person on behalf of the ElectoralTrust)

Enclosure:

1. Certificates from the Companiesunder Section182of CompaniesAct, 2013 and the list of such
companies.

2. Copyofthe audit report in Form 10 BCunder (sub-rule (12) of rule frCA) for the abovementioned
financial year

3. TheaboveReport with all enclosuresand complete with all details are also being filed in soft C0PY in a
CD/pen-drivewith data baseformat.



Chartered Accountants

# 234, 2nd Floor, JMD Megapolis,
Sector - 48, Sohna Road,
Gurgaon - 122001, Haryana, India
Tel: +91124 420 3414
Web: www.vdandto.in

VD & CO.

FORM NO. 10BC

Audit Report under Sub-Rule (12) of Rule 17CA of the Income Tax Rules, 1962, in the case of an
Electoral Trust

We haveexamined the BalanceSheet of IIPRUDENT ELECTORALTRUST" asat March 31, 2024 and the
Income and Expenditure Account for the year ended on that date and certify that the BalanceSheet
and the Income and Expenditure Account are in agreement with the books of accounts maintained by
the said Electoral Trust.

We haveobtained all the information and explanations which to the best of our knowledge and belief
were necessaryfor the purposesof the audit.

In our opinion, proper books of account have been kept by the aforesaid electoral trust so far as
appears from our examination of the books.

In our opinion and to the best of our information, and according to information given to us, the
aforesaid accounts give a true and fair view,

(i) in the caseof the BalanceSheet, of the state of affairs of the above-named electoral trust as at
March 31, 2024; and

(ii) in the caseof the Income and Expenditure Account, of the deficit for its accounting year ending
on that date; and

(iii) in the caseof the CashFlow Statement, of the cash flows of the Company for the year ended on
that date.

The prescribed particulars are annexed hereto.

jorVD&CO.,
Chartered Accountants
Firm Regn.No.: 023090N

CA. Vaibhaw Kumar Kedia
Partner
M. No.: 511519

UOIN: 24-~I'~1 ~gK..Co,Xj~1~9

Place:Gurugram

Date: Ob/09/2-024



r- VD & Co.
Chartered Accountants

ANNEXURE TO FORM ioac

L Details of contributions received and

distributed:

(1) Total amount of contributions received in the ~10/75/71/75/335.
previous year. (Rupees One Thousand Seventy-Five Crore

Seventy-One Lakh Seventy-Five Thousand

Three Hundred Thirty-Five Only)
I

(2) Total amount of contributions distributed to ~10/75i68/75/335.
eligible political parties. (Rupees One Thousand Seventy-Five Crore

Sixty-Eight Lakh Seventy-Five Thousand

Three Hundred Thirty-Five Only)

(3) Amount of contributions utilized for ~2/10/985.
administrative or management functions. (Rupees Two Lakh Ten Thousand Nine

Hundred Eighty-Five Only)

(4) Surplus brought forward ~ 1,57,858.

{Rupe-esOne lak-h Fifty-Seven Thousand

Eight Hundred Fifty-Eight Only)

(5) Distributable Contributions for the Financial sUO, 75,71,22,244.
Year. (Rupees Ten Arab Seventy Five Crore

Seventy One Lakh Twenty Two Thousand

Two Hundred Forty Four Only)
I

(6) Whether the contributions received in the Yes I

previous year have been distributed to

Ieligible political parties? (Details as per Schedule-I attached)
I

(7) Surplus / (Deficit) to be carried forward. ~2,46,874.

(Rupees Two Lakh Forty Six Thousand Eight
IHundred Seventy Four Only)

(8) Whether all contributions have been received Yes

by account payee cheque or demand draft? If

no; the details thereof.

(9) Whether receipts in respect of all Yes

distributions made to political parties have

been obtained?

(10) Whether the list of all contributors has been Yes
I
maintained?

I

(11) ,I Whether the list of all political parties, to Yes
I whom the amount distributed, has been

I maintained?

II. Application or use of income or property for

the benefit of persons referred to in sub-rule

'L
(10) of rule 17CA:--

*9*(0 Gurgaon 2)
~ §
~~ ~
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(1) Details of any transaction in excess of Rs. N.A.

20,000 with a person referred to in sub-rule

(10) of rule 17CA (hereinafter referred to in

this Annexure as "interested person").

(2) Whether any payment was made to any No

interested person during the previous year by

way of salary, allowance or otherwise? If so, NA

details thereof.

(3) Whether any part of the contributions No

received by the trust was lent, or continues to

be lent, in the previous year to any interested

person?

If so, details of the amount, rate of interest N.A.
I
charged and the nature of security, if any.

(4) Whether any income or property of the No

electoral trust was diverted during the
previous year in favor of any interested

person?

If so, details thereof together with the N.A.

amount of income or value of property so

diverted.

III. Information pertaining to expenditure

incurred by the electoral trust towards

administration or management of its affairs: -

(1) Whether the administrative or management Yes
expenses pertaining to the electoral trust are

in accordance with sub-rule (8) of rule 17CA?

(2) If yes, whether the required details are Yes
adequately maintained?

(3) If no, what is the percentage of expenditure N.A.

incurred by the electoral trust vis-a-vis the

total contributions received?

forVD & CO.,
Chartered Accountants

Firm Regn. No.: 023090N

CA. Vaibhaw Kumar Kedia
Partner
M. No.: 511519

UDIN: 2.4-~1l~19ISkCS,XJ 91~P

Place: Gurugram

Date: 06(0')/0024-



VD & Co.
Chartered Accountants
Refer Clause I (6) of Annexure to Form lOBC SCHEDULE-I

I PERMANENT AMOUNT INSTRUMENT
SLNO NAME OF THE POLITICAL PARTY ACCOUNT DISTRIBUTED DATE MODE NUMBER

NUMBER (IN RS.)

1 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 06.04.2023 Cheque 000498

2 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 12.04.2023 Cheque 000499

3 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 20.04.2023 Cheque 000500

4 BHARAT RASHTRA SAMITHI AAABT2290F 100,000,000 21.04.2023 Cheque 000602

5 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 24.04.2023 Cheque 000603
I

6 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 03.05.2023 Cheque 000604

7 BHARTIYA JANATA PARTY AAABB0157F 1,100,000 17.05.2023 Cheque 000605

8 BHARAT RASHTRA SAMITHI AAABT2290F 250,000,000 22.05.2023 Cheque 000606

9 BHARTIYA JANATA PARTY AAABB01S7F 12,500,000 22.05.2023 Cheque 000607

10 BHARAT RASHTRA SAMITHI AAABT2290F 250,000,000 25.05.2023 Cheque 000609

11 BHARTIYAJANATA PARTY AAABB0157F 10,000,000 05.06.2023 Cheque 000610

12 BHARTIYAJANATA PARTY AAABB0157F 20,000,000 06.07.2023 Cheque 000613

13 BHARTIYAJANATA PARTY AAABB0157F 50,000,000 06.07.2023 Cheque 000614

14 YSRCONGRESS PARTY AAALY0053F I 200,000,000 14.07.2023 Cheque 000615

15 BHARTIYA JANATA PARTY AAABB0157F 20,000,000 26.07.2023 Cheque 000616

16 TELEGU. DESAM PARTY AAAAT4461F 50,000,000 04.08.2023 Cheque 000617

17 BHARTIYA JANATA PARTY AAABB0157F 25,000,000 16.08.2023 Cheque 000618

18 BHARTIYA JANATA PARTY AAABB0157F 30,000,000 16.08.2023 Cheque 000619

19
ALL INDIA CONGRESS

AAABI0447H 40,000,000 31.08.2023 Cheque 000620
COMMITTEE

20 BHARTIYAJANATA PARTY AAABB0157F 30,000,000 27.09.2023 Cheque 000621

21
ALL INDIA CONGRESS

AAABI0447H 14,000,000 10.10.2023 Cheque 000001,

COMMITTEE - MP

22 BHARTIYA JANATA PARTY AAABB0157F 15,000,000 11.10.2023 Cheque 000002

23 BHARTIYA JANATA PARTY - MP AAABB0157F 30,000,000 12.10.2023 Cheque 000003

24
ALL INDIA CONGRESS

AAABI0447H 50,000,000 14.10.2023 Cheque 000004
COMMITTEE - M'P

25
ALL INDIA CONGRESS

AAABI0447H 50,000,000 20.10.2023 Cheque 000005
COMMITTEE

26
ALL INDIA CONGRESS

AAABI0447H 24,000,000 28.10.2023 Cheque 000007
COMMITTEE

27 BHARTIYA JANATA PARTY AAABB0157F 10,000,000 31.10.2023 Cheque 000008

28 BHARTIYAJANATA PARTY AAABB0157F 100,000,000 10.11.2023 Cheque 000009

29
ALL INDIA CONGRESS

AAABI0447H 50,000,000 15.11.2023 Cheque 000012
COMMITTEE

30
ALL INDIA CONGRESS

AAABI0447H 50,000,000 15.11.2023 Cheque 000013
COMMITTEE

31 BHARTIYA JANATA PARTY AAABB0157F 10,000,000 17.11.2023 Cheque 000014

32
ALL INDIA CONGRESS

AAABI0447H 50,000,000 Cheque 000015
COMMITTEE

20.11.2023

33 BHARTIYA JANATA PARTY AAABB0157F 50,000,000 22.11.2023 Cheque 000016

34 BHARTIYA JANATA PARTY AAABB0157F 15,000,000 27.12.2023 Cheque 000623

35 BHARTIYAJANATA PARTY AAABB0157F 650,000,000 08.01.2024 Cheque 000020

- ALL INDIA CONGRESS

~O..!..f~6 COMMITTEE
AAABI0447H 100,000,000 08.01.2024 Cheque 000021

:~~'BHARTIYA JANATA PARTY AAABB0157F 7,500,000 25.01.2024 Cheque 000022

(~ Gurgaon J'
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38
ALL INDIA CONGRESS

AAABI0447H 21,500,000 31.01.2024 Cheque 000023
COMMITIEE

39 BHARTIYA JANATA PARTY AAABB0157F 5,000,000 07.02.2024 Cheque 000024

40 TELUGU DESAM PARTY AAAAT4461F 50,000,000 15.02.2024 Cheque 000025

41 JANASENA PARTY AACAJ2057M 50,000,000 15.02.2024 Cheque 000026

42 TELUGU DESAM PARTY AAAAT4461F 30,000,000 17.02.2024 Cheque 000027

43 BHARTIYAJANATA PARTY AAABB0157F 250,000,000 28.02.2024 Cheque 000028

44 BHARTIYA JANATA PARTY AAABB0157F 15,000,,000 28.02.2024 Cheque 000029

45 TELUGU DESAM PARTY AAAAT4461F 75,000,000 06.03.2024 Cheque 000030

46 YSRCONGRESS PARTY AAALY0053F 75,000,000 06.03.2024 Cheque 000031

47 TELUGU DESAM PARTY AAAAT4461F 25,000,000 12.03.2024 Cheque 000032

48 BHARTIYAJANATA PARTY AAABB0157F 250,000,000 12.03.2024 Cheque 000033

49 BHARTIYAJANATA PARTY AAABB0157F 75,000,000 12.03.2024 Cheque 000035

50 BHARTIYA JANATA PARTY AAABB0157F 40,000,000 13.03.2024 Cheque 000034

51 BHARTIYA JANATA PARTY AAABB0157F 500,000,000 15.03.2024 Cheque 000036

52
ALL INDIA CONGRESS

AAABI0447H 500,000,000 19.03.2024 Cheque 000037
COMMITIEE

53 BHARTIYA JANATA PARTY AAABB0157F 30,000,QOO 19.03.2024 Cheque 000038

54 BHARTIYA JANATA PARTY AAABB0157F 100,000,000 19.03.2024 Cheque 000039

55 BHARTIYA JANATA PARTY AAABB0157F 1,181,750,000 20.03.2024 Cheque 000040

56 YSRCONGRESS PARTY AAALY0053F 100,000,000 23.03.2024 Cheque 000043

57 TELUGU DESAM PARTY AAAAT4461F 100,000,000 23.03.2024 Cheque 000044

58
ALL INDIA CONGRESS

AAABI0447H 190,200,000 23.03.2024 Cheque 000045
COMMITTEE

59 YSRCONGRESS PARTY AAALY0053F 50,000,000 25.03.2024 Cheque 000046

60 BHARTIYAJANATA PARTY AAABB0157F 820,000,000 26.03.2024 Cheque 000047

61
ALL INDIA CONGRESS

AAABI0447H 200,000,000 27.03.2024 Cheque 000048
COMMITTEE

62 YSRCONGRESS PARTY AAALY0053F 300,000,000 28.03.2024 Cheque 000051

63 BHARTIYA JANATA PARTY AAA.BB0157F 2,185,000,000 28.03·.2024 Cheque 000053

64 BHARTIYA JANATA PARTY AAABB0157F 700,000,000 30.03.2024 Cheque 000054

65
ALL INDIA CONGRESS

AAABI0447H 224,325,335 30.03.2024 Cheque 000055
COMMITTEE

TOTAL 10,756,875,335
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7RPSG
VENTURES

Certificate under Section 182ofthe Companies A.ct.201l.

We, RPSG Ventures Limited, having registered office at CESC House, Chowringhee Square ,

KolRata- 700 001, CIN :- L74999WB2017PLC219318 and PAN: AAICR1474J, do herebv confirm that,

we. have.made a contribution today amounting to Rs.5,00,00,000/- to Prudent Electoral Trust, a trust

approved by Central Board of Direct Taxes under Electoral Trust Scheme, 2013 and having its

registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi -110002.

We alsc conflrrn that we have complied with. all the following conditions laid down under Section 182

of the Companies Act, 2013:

1. The Company is not a Government Company and has been in existence for more than three

ftnanclal years.

2. The contribution was made pursuant toa resolution passed at a meeting of the Committee of

the Board of Directors of the Company.

3. The above amount of political contributlon made by the Company would be disclosed in its

Profit and LossAccount for the year 2023-24.

Fot RPSI v:"'ra.' ited

cZJecretary

Place: Kolkata

Date: 4 April, 2023

RPSG VENTURES LIMITED
Regd. Office: CESCHouse, Chow.ringhee Square, Kolkata - 700001. !ndla

e-mail: rpsgventures@rpsg.in Cl Tel: +91332225,6040'0 CIN : L74999W82017PLC219318:.J Web; www.rpsgventuresltd.com
(Formerly known as CESCVENTURES LlMITIiD)
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7APSG
VENTURE~

Certificate under Sectio,n182 of the Companies Act, .2013.

We, RPSGVentures Limited, having registered office at CESCHouse, Chowringhee Square,

Kolkata - 700 001, CIN :- L74999WB2017PLC219318 and PAN : AAICR1474J , do hereby

confirm that, we have made a contribution today amounting to Rs.5,OO,OO,OOO/-to Prudent

Electoral Trust, a trust approved by Central Board of Direct Taxes under Electoral Trust

Scheme, 2013 and having its registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar

Matg, New Delhi - 110002.

We also confirm that we have complied with all the following conditions laid down under

Section 182 of the Companies Act, 2013:

1. The Company is not a Government Company and has been in existence for more than

three financial years.

2. The contribution was made pursuant to a resolution passed at a meeting of the

Committee of the Board of Dir.ectorsof the Company.

3. The above amount of political contribution made by the Company would be disclosed

in its Profit and LossAccount for the vear 2023-24.

For RPSGPttt~d
Company Secretary

Place: Kolkata

Date: 11 April, 2023

RPSG VENTURES LIMITED
Regd. Office: CESCHouse. Chowringhee Square, Kolkata . 700 OQ1,india

e-mail : rpsgventures@rpsg.in 0 Tel: +91 33 2225 60400 CIN ; l74999WB2017PLC219318 0 Web: www.rpsgventuresltd.com
(Formerly known as CESCVENTURESLIMITED)



t.

We, WAISL Limited, having registered office at No. 109, K.H.Road, Shanti Nagar, Bangalore-

560027, having Corporate Identity Number (CIN) U72200KA2009PLC051272, having Permanent

Account Number (PAN) AAACW9002D, do.hereby confirm that during the financial year 2023-24,

we havemade contributions arnountingto Rs. 5,00,00,0001- (Rupees Five Crores Only) to Prudent

Electoral Trust, G-15 Hans Bhawan, 1, Banadursnah Zafar Marg, New Delhi- 11000.2, a trust

approved by CBDT under Electoral Trust Scheme, 2013.

We also confirm that we have complied with all. the prescribed conditions laid down under
section 182 of the Compan ies Act 2013.

1} The Company is not a Governrnent Company and has been in existence f;or mare than
three financial years.

2) The contribution was made by the Company after a resolution was passed at a meeting

of the Board of Directors authorizing such contribution.

3) The amount contributed by the Company to the Electoral Trust during the financial year

shall be disclosed in its profit and loss account.

For WAISL Limited
~ •• 1

c " \ \

I

Corporate Office:
1st Floor,Wing D,Building No, 301, New Udaan Bhawan Complex, Opp.T3, IGIAirport, New Delhi-11 0037.

Registered Office:
No.109, K.H.Road,Shanthi Nagar, Bangalore-560Q27i Tel:+91-80-45114500.
Website: www.waisl.in. elN No. U72200KA2009PLC051272, Emailld:compliance@waisl.in



ISO 90.0.1 REGISTERED

Certificate under section 182 of the Companies Act 2013

We, KMC Constructions Limited, having registered office at 1-
80/401 SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 500032,
having U45200TG 1993PLCO15200, having PANAABCK6483B, do hereby
confirm that on April 18, 2023, we have made contribution amounting to
Rs. 5,00,00,000/ - (Rupees Five Crores only) to Prudent Electoral Trust, G-
15, Hans Bhawan, 1, Bahadurshah Zafar Marg, NewDelhi- 110002 a trust
approved by CBDTunder Electoral Trust Scheme,2013.

We also confirm that we have complied with all the prescribed conditions
that down under section 182 of the Companies Act 2013.

1) The Company is not a Government Company and has been 111

existence for more than three financial years.

2) The contribution was made by the Company after a resolution was
passed at a meeting of. the Board of Directors authorizing such
contribution.

3) The amount contributed by the Company to the Electoral Trust
during the financial year shall be disclosed in its profit and loss
account.

Thanking You

Yours faithfully

For KMCConstructions Ltd

rt .r. L--=-
M.P~y

Managing Director

Date: 18.04.2023

KMC Constructions Limited .

Registered & Corporate Office: # 1-80/40/51"/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 5'00032. T.5. INDIA.
T +91 40 2318 9999 F + 91 40 23189000 E info@kmcgroup.co.in www.kmcgroup.co.in

CIN : U4520dTG1993PLC015200
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HAL'DIA ENERGY LIMITED

h .J I{'i·1 _ n. ,'_'I ~ \. l II II t (~('I
(IN: U74210lWB1994f>LC066154

P-mall: haldiaenergyi)l)rps.Q.il)

Certificate under Section 182 ,of the Companies Act, 2013.

We, Haldia Energy Limited, having registered office at 2A, Lord Sinha Road, First Floor"

Kolkata - 700 071 CIN :- U74210WB1994PLC066154 and PAN: AABCR2530A ! do hereby

confirm that, we have made a contribution today amounting to Rs. 1O,OO,OO,OOO/-to Prudent

Electoral Trust, a trust approved by Central Board of Direct Taxes under Electoral Trust

Scheme, 2013 and having its registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar

Marg,New Delhi -110002.

We also confirm that we have complied with all the following. conditions laid down lSIn€ler

Section 182 of the Companies Act, 2013:

1. The Company is not a Government Company and' has been 'in existence for more than

three financial years.

2. The contribution was made pursuant to a resolution passed at a meeting of the

Committee ofthe Board of Directors of the Company.

3. The above amount of political contribution made by the Company would be disclosed

in its Profit and LossAccount for the year 2023-24.

For RPSGVentures Limited

s~~~
Company Sec~y 0 '

Place: Kolkata

Date: 18 April, 2023

Site Office: C/o HALOIA EN,ERGYLIMITED.Viii: Baneswarchak.PO: Golapchak,P.S.- nutgachak. Pin- 721658
Haldia, PurbaMednipur. west Bengal.India. Tel: +913224272359

Regd.Office: lA, Lord SinhaRoad,First Floor, Kolkata-700 071,west Bengal.India. Tel. +9133 23014051/23014145
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ISO 9001 REGISTERED

Certificate under section 182 of the Companies Act 2013

We, KMC Constructions Limited, having registered office at 1-
80/40/SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad r- 500032,
having U45200TG 1993PLCO15200, having PAN AABCK6483B, do hereby
confirm that on 26.04.2023, we have made contribution amourrtirrg to
Rs. 5-,00,00,000/- (Rupees Five Crores only) to Prudent Electoral Trust, G­
IS, Hans Bhawan, 1; Bahadurshah Zafar Marg, NewDelhi- 110002, a trust
approved by CBDTunder Electoral Trust Scheme,20 13.

We also confirm that we have complied with all the prescribed conditions
that down under section 182 of the Companies Act 2013.

1) The Company is not a Government Company and has been in
existence for more than threefinancial years.

2) The contribution was made by the Company after a resolution was
passed at a meeting of the Board of Directors authorizing such
contribu tion.

3) The amount contributed by the Company to the Electoral Trust
during the financial year shallbe disclosed in its profit and loss
account.

Thanking You

Yours faithfully

For KMCConstructions Ltd

/1.7!-- ;L--
M.prut~

Managing Director

Date: 26.04.2023

KMC Constructions Limited

Registered & Corporate Office: # 1-80/4CJ/SP/5S-65, Shilp'a Homes Layout, GachibowH, Hvderabad - 500 032. T.5. INDIA.
T +91 40 2318 9999 F + 914023189000 E info@kmcgroup.co.in www.kmcgroup.co.in

eIN : U45200TG1993'PLC01520a



SPECIAL ENGINEERING SERVICES LIMITED"'CJj. ~ .

Re.gd.Office & Factory: 16, Cosslpore R08<!l, Kolkata- 700 902, INDIA
Phone: 2557-6497 t 3236 I 7275, 2556-2923, Fax: 91-033-2~57-8434
E·mail ; sescatcncal2@gmaJl;com Web: www.speclalengineering.netln

(An ISO 9001/ ISO 14Q01/1ATF16949 & OHSAS Hl001 Certified,Company)
CIN NO. U29299W81960PLC024693

Certificate under section 182 of the Companies Act 2013

We SpecialEngineeringServicesltd having registered office at 16, CossiporeRoad,KQlkata-700002 CIN

U29299WB1960PLC024693,PAN:AAECS2320Nde hereby confirm that during the financial year 2023-24

we have made contributions amounting to Rs.ll,OO,OOO/-(Rupees:Eleven Lakhs only) to PruElent

ElectoralTrust , S-lS HansBhawun, 1 Bahacfu(,shahZafar Marg, New l;)eJ.hi- 1100Q2.),a trust approved
by CBOTunder ElectoralTrust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
ofthe CompaniesAct 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the compan,yafter a resolution was passedat a meeting of the
Boardof Directors authorizing suchcontribution.

3') The amount contributed by the company to the Electoral Trust during the financial year has
been disclosedin its profit and lossaccount.

ForSPECIALENGINEERINGSERVICESLTD

S.N. J<fiDIA
CE..o .

Place: K.olkata

Date: 15;05.2023

Unit NO.2
Unit No.3
Jaipur Unit

1/4D. K,C. Road.Kolkata - 700002, Phone: 2557 5611
2, Beerpara Lane, Dum Dum, Kolkata - 700030, Phone: 2556 8465
Gopalpura Mod, Tonk Road. Ja.ipur - 302015. Phone; 0141-2554058



<~BAPUNA
_J"ALCOBREW

CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We, BAPUN,AALCOBREW PRIVATE LIMITED, having registered office at Plot N0, 480, ShrirarnComplex, 2nd

Floor, Apartment NO.202, Jaripatka, Nagpur 440014, Maharashtra, bearing CIN: U51900MH1987PTC042774,

P"N: AAACG.6258K, do hereby confirm that during the financial year 2023-24 we have made contribution

ounting to Rs.1,2,5,OO,OOO/-(Rupees One Crore Twenty Five Lakhs on.ly) to PRUDENt ELECTORAL

TRUST, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under

Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of the

Companies Act, 2013.

1. The Company is not a government company and has been, in existence for more than three financial

years.

2. The contribution was made by the Company after a resolution was passed at a meeting of the Board of

Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year. has been

disclosed in its profit and loss account.

Place: Gwalior, Madhya Pradesh

Date: lOnd May, 2023

Yours Sincerely,
For Bapuna Alcobrew Pvt. Ltd.

Mr. Parheez Gimi
Director

Bapuna Alcobrew Private Limited

. (.formerly Gwoltot /ucobtev« Private limited)

A: 'Banaz. Gondwana Square, Byrarnjt Town, NagpuJ 440013, Ma.hareshtra, India

E: headquarters@bapuna.com I P: +9171.2 2596724-28 l. W: www.bapuna.com

Reg. Off: Plot No. 480. Shriram Complex, 2nd Floor. Apt. No. 202. Janpatka.

Nagpur 440014, Maharashtra, India I elN No.: U51900MH1987PTC042774



dmeil
Megha E,ngineering & I,nfr'a:s·t,ructures Ltd.

An ISO 90'0'1-20'15 Company
S-2, Technocrat Indl. Estate, Balanaqar, Hyderabadr5000G7, Telangana, INDIA

Tel: +91-40-44336700 Fax: +91AO-44336800
E-mail: info@me:il.in Visit us: www.meil.in U45202TG2006PLC050271

Certificate under section. 182 ofthe Companies Act 2013

We, Megha Engineering & Infrastructures Limited having registered office at S-2,
Technocrat Industrial Estate, Bala Nagar, Hyderabad -500037, Telangana, India; eIN
U45202TG2.006PLC050271; PAN AAECM7627 A, do hereby confirm that during the
financial year 2023-24 we have made contributions amounting to Rs.25.00 Crores (Rupees
Twenty Five Crores Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah
Zafar Marg, New Delhi - 110002, a trust approved by CBDT under Electoral Trust'Scheme
2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The contribution was made by the company after a resolution was passed at ameeting
of the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the ELectoral Trust during the financial
year will be disclosed in its Profit And Loss Account for the financial year ended
with 3plMarch 2024.

ForMegha Engineering & Infrastructures Limited

-N.T~ao
Whole-time Director

'\.

Place: Hyderabad
Date:. 20.05.2023



Western u.e Po'w"rTransmission Co. ltd.
Registered Office:
400/220/33, kV Sub-station - lridirapurarn, Kalapatthar,
Ghaziabad - 201014, Uttar P~adesh, India
Telefax: +91 120 2690010, URL: www.wuptcl.corn
CIN : U40105UP200pPLCQ38Z19

Certificate under s'ection 182 of the Comp.anies Act 2013

We, Western U. P. Power Transmission Company Limited, having registered office at
400/220/33 KV Sub Station- Indirapurarn, Kalaparthar, Ghaziabad, Uttar Pradesh, 201014
India, eIN U4010SUP2009PLC038219; PAN AAACW8989P, do hereby confirm that
during the financial year 2023-24 we have made contributions amounting to Rs.2S.00 Crores
(Rupees Twenty Five Crores Only) to Prudent Electoral Trust, 0-15 HaRS Bhawan, 1
Bahadurshah Zafar Marg, New Delhi - 110002. a trust approved by CBDT under Electoral
Trust Scheme 2013.

We also confirm that we have complied with an the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2} The contri bution was made by the company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year will be disclosed in its Profit And Loss Account for the financial year ended
with 3pt March 2024.

For Western U.P. Power Tra~~.!uis 'ion Company Limited
.:_J" .11 '~/" '('I' ...-c.. < ----.....__!.',.

, ~ r--:':' .. ...:;)?

l'c' \ ;-.
~ t.'\

..... 1- - I'

Ped'a Sulinaiilh\(i;kk) . ';
Managing 'Director
DIN- 03560382

Place: Hyderabad
Date: 25.05.2023



.Unipro Techno Infrastructure Pvt. Ltd.
Admin. Office & eorsp. Add.: Plot No-43, Industrial Area, Phase-III, Panc::hkula-l!34U3, Har~ana.

. .. E ·1·@·o·l·nfracomuniprochandigarh@gmall.comTel/Fax:0172-S008392,S008753.Web:www.ul1lprolOfra.com. -mal .pro unlpr . , .'

Certificate under section 182 of the Companies Act 2013

We Unipro Techno Infrstructure Pvt. Ltd. having registered office at seo 36, Sector 7(, Madhya Marg,

Chalil,digarh'c160019, (IN U45209CH2010PliCO'32152 PANAABCU1732D do hereby confirm that during

the financial year 2023-24 we have made contributions amounting to Rs. 1,00,OOjOOO/- (Rupees One

Crere Only) to Prudent Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -

110002 a trust approved by (GOT under [Iectoral Trust Scheme 2013.

We also confirm that we have complied with al'l the prescribed conditions laid down under section 182

af the Companies Act 2013.

l) The cornpanv is not a Gove.rnment Company and has been in existence for more than three

financial vears.,

2) The contribution was made by the company after a resolution was passed at a meeting ofthe
Board of 0:1 cctors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year has

been disclosed in its profit and loss account.

For Unipro Techno Infrastructure pvt~

~to;

Place: Chandigarh

Date: 24-05-2023

Regd.Office: S.cO 36,Sector 7-C Madhya Marg,Chandigarh-160019, MSMENO.; UDYAM-CH-01-0000165,ON : U45209(H2010PTC0321~

----- ------------------------------------- -- --- - -
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,~~~ BA PUN A
~'ALCOBREW

CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We, BAPUNA ALCOBREW .PR1VA:rE UMiTED, having registered office at Piot No. 480,

Shriram Complex, 2nd Floor, Apartment NO.202, Jaripatka, Nagpur 440014, Maharashtra,

bearing CIN: U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that .during

the financial year 2023-24 we have made contribution amounting to Rs.3,25,.OO,000/­

(Rupees Three Crore Twenty Five Lakhs only) to PRUDENT EtECTORAL TRUST, G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under

Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

section 182 of the Companies Act. 2013.

1. The Company is not a government company and has been in existence for more than

three financial years.

2. The contribution was made by the Company after a resolution was passed at a meeting

of the Board of Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year

has been disclosed in its profit and loss account.

, Place: Gwalior. Madhya Pradesh

Date: 26th June, 2023

Yours Sincereiy,
For Bapuna Alcobrew Pvt. Ltd.

Director

Bapuna Alcobrew Private Limited

(formerly Cwalior Alcobrew Private limited)

A' 'Banaz. Condwana Square,ByramJITown,Nagpur 440013. Maharashtra, lndia

E: headquartersenbepuna.corn I P: +917122596724-28 I W: www.bapuna.coro

Reg,Off: Plot No. 480, ShriramComplex, 2"0Floor. Apt. No. 202. Jaripatka.

Nagpur 440014 r-iaharashtra.India I CIN No.: U51900MH1987PTC042774



RAMANAGARAM ENTERPRISES PRIVATE LIMITED
(Formerly Known as Laneo Thermal Power Private Limited)

j

l

Certificate under section 182 of the Companies Act 2013

We, Ramanagaram Enterprises Private Limited, having registered office at Building NO.3Plot No.18,
Ilabs Center, Software Units Layout, Madhapur Hyderabad Telangana - 500081 India, CIN
U40109TG2002PTC038452; PAN AABCV6386N, do hereby confirm that during the ~inanc.ialyear
2023-24 we have made contributions amounting to Rs.10.00 Crores (Rupees Ten Crores Only) to
Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a
trust approved by CBDT under Electoral Trust Scheme 2013..

We also confirm that we have complied with all the prescribed conditions laid down under
section l82 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
fh'1ancialyears.

2) The contribution was made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year will be
disclosed in its Profit And Loss Account for the financial year ended with 31st March 2024.

~
D.V. DHA~AYA RAO

DIRECTOR
DIN No..09268412

Place: Hyderabad
Date: 2-6.06.2023

CIN: U401091G2002PTC038452
Registered Office: dabs Centre. Building-3. Plot No.18, Software units Lay Out, Madhapur, Hyderabad 500 081, Telangana, India.

Tel: +91-40-404844441 Fax: +91-40-40484445 I E: dvdrao@ilabsgroup.com
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Certificate under s:ecJioo 182 of the Companies ..Act 2013

WceHEGLimited having registered office at Mandideep, Near Bhopal Di.st Raisen MP 462046, lndla. (ON­

L23109MP1972PLC008290) having PAN- AAACH6184K do hereby confirm that during the financial Year

202.3~24we have made contributions amounting-to Rs.5,00,OO,boOj- (Rupees Five crores.onlv) to Prudent

Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -110002) a trust approved by
CBDTunder Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 18'2 of
the Companies Act 2013.

1}' The company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

3) Theamount contributed by the cornpanvto the Electoral Trust during the financial year has been
disclosed in its profit and loss account

FGr HfG LIMITED

Authorised Signatory

Place: Naida

Date: 5th July 2023

HEG LIMITED

_ .,tV~"'1~.. ;:1
" VI

'826

Corporate Office :
Bhilwata Towers, A-12, Sector-1

Noida - 201 301 (NCR-Delhi), India
TeL: +91-120-4390300 (EPABX)

Fax: +9H20-4277841
GSTN No.: 09AAACH6184K2Z6
Website: www.lnlbhilwara.corn Website:.www.hegltd.com

Corporate Identification No.: L23:109MP1972PLC008290

Regd.Office:
Man.dideep(Near Bhopal) Disll. Raisen - 4620411i
(Madhya Pradesh), India
Tel.: +91-7480'-"l05500, 233524 to 233527
Fax: +91-7480-233522
GSTN No.: 23AAACH6184K1ZH •
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iLabs Hyderabad T'ectlnology Cen.trePrivate Limited

il.absCentre, Building'3, Plot No.18, Software units t.avOut, Maahapu'r, Hyderabad- 500081

,

Certificate under section 182 of the ComQanies P:t1r 2013

We, Mis. ilabs Hyderabad Technology Centre Private limited, having registered office at Building
No.3 Pint No ..18, iLabs Center; Software Units Layout, Madhapur Hvderabad. Telangana ~ 500081
India, CIN: U72900TG2002PTC039627; PAN: AABCl1166K, do hereby confirm that during the
financial year 2023-24 we have made contributlons amounting to Rs. 5,00,00,,000/- (Rupees Five
Crores Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi

_ n0002, a trust approved.by CBDT under Electoral Trust Scheme 20]3.

We also confirm that we have complied with all the prescribed conditions laid down under section

182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2} The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authoriztng such contributlon.

3) The amount contributed by the company to the E,Iectoral Trust during the financial vear will
be disclosed in its Statement of Profit And toss for the financial year ended with 31st March

2024.

/ JCERTIFIEDTRUECOPY//
For ILABS HYDERABAD TECHNOLOGYCENTREPRIVATE LIMITED

T. KRISHNA PRASAD
Director

DIN: 01887882

(IN: Un900TGZ002PTC039627
Tel: +91~40"404844441 I [1ttQ:!J\f;'l!Y!"..jlil~grQillL<:on~IEmai!: aCC0unts@ll<!tJsg!:QYll~).



~BAPUNA
~ ALe 0·8 R E W

CERTIFICATEUNDERSECTION182OFTHECOMPANIESACT 2013

we,. BAPUNA ALCOBREW PRIVATE LIMITED, having registered office at Plot No. 480,

Sh,~iramComplex, 2nd Floor, Apartment NO.202, Jaripatka, Nagpur 440014, Maharashtra,

bearing CIN: U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that during

the financial year 2023-24 we have made contribution amounting to Rs.5,25,OQ,0001-

(Rupees Five Crore Twenty Five Lakhs only) to PR'UDENTELECTORALTRUST,G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under

Electoral TrustScheme, 2013.

W'e also confirm that we have complied with all the prescribed conditions laid down under

section 182of the Companies Act, 2013.

1. The Company is not a government company and has been in existence for more than

three financial years.

2. The contribution was made by the Company after a resolution was passed at a meeting

of the Board of Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year

hasbeen disclosed in its profit and lossaccount.

Place:Gwalior, Madhya Pradesh

Date: 24thJuly, 2023

Yours Sincerely,
For BapunaAlcobrew Pvt. Ltd.

Mr. ParheezGimi
Director

Bapuna Alcobrew Private Limited

(formerly Gwolior Alcobrew Private Limited)

A: 'Banaz', Gondwana Square,Byramji Town,Nagpur 440013, Maharashtra,India

E: headquarterS@bapuna.com I P: +917122596724-281 W: www.bapuna.com

Reg.Off: Plot No. 480. ShriramComplex, Z" Floor, Apt No. 202. Jarip.atka

Nagpur 440U14, Maharas.htra.lndia I CIN No.: U51900MH1987PTC042774



GMRHospitality and Retail Limited
(Formerly known as GMRHotels and Resorts Lirilited)

CERTIFICATE UNDER S'ECTION 182 Of THE COMPANIES ACT 2013

Regd. Office:
GMRAerQ,Towers. Rajiv GandhUntemational Airport
Shamshabad. f1yderabad' 500 108
Telangana Sta~e.ln,dia
T +9140 673939G3, J: ,j- 914067'393228
w 'WWw.hYderabad.aer0
ctN U52100TG2008PLCO(i01l66

,We GMR Hospitality And Retail Limited ("the Company") having registered
office at GMR Aero Towers, Rajiv Gandhi Internati,onal Airport, Shamshabad,
Hyderabad 500108, CIN: U52100TG2008PLC060866, PAN: AADCG2928F do
confirm that during the financial year 2023-24, we have made contribution
amounting to Rs.5,00,00,OOO/- (Rupees Five Crore onlV) to Prudent Electoral
Trust G-1S Hans Bhawan, 1 Bahadur shah Zafar Marg, New Delhi _ 110002, a
trust approved by CBOTunder Electoral Trusts Scheme, 2013.

Wealso confirm that we have complied with aUthe prescribed conditions laid down
under section 182 of the Cornparues Act 2013.

1. The Company is not Government Company and has been in existence for
more than three financial years.

2. The contribution was made by the Company after a resolution was passed
at a meeting of the Board of Directors of the Company authorizing suchcontribution.

3. The amount contributecdby the Company to the Electoral Trust during the
financial year 2023-24 will be disclosed in its profit and loss account.

Place: Hyderabad
Date: August 02, 2023

Ajrports I Energ\' I Tran jJonatinn I Urban lnfrasiructul'e I Spons I Founcf;;lrron
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GMRHospitality and Retail Limited
~f'orme(lyknownasGMRHotels and Resorts bimited).

Regd. Office:
GMR AeF01'0I'>'ef). IMjjv GandhidOlQIIf\ational AirflOPi
Shamshabad'. liI'(detab,;rd . 500 lOa
Te'ahgana state. ill(ij·iQ
T +91 4~H,7393003, P + 91 40 67<393228
'IV l'IWW.hyd0rabad.aern
(I N IIUfJ21OOifG2008f'LCO'6086.6

CERTIFICATE UNDER SECTION 182 elF THE COM,PANIES ACT 2013

We GMR H.ospitality And Retaill Umited ("the Company") having regi'stered
office at GMR Aero Towers, Rajiv Gandhi International Airport, ShamshalDad,
Hyderabad 500108, CIN: U52100TG2008PLC060.866, PAN~ AAIDCG2928F do
confirm that during the financial veer 2023-24, we have made contrtbution
amounting to Rs.4,OO,OO,OOO/-(Rupees Five Crore only) to Prudent Electoral
Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 1101OD2,a trust
approved by CBOT under Electoral Trusts Scheme, 20.13.

We also confirm that we have complied with all the prescribed conditions laid down
under section 182 of the Companies Act 2013. .

1. The Company is not Government Company and has been lin existence for
more than three financial years.

2. The contribution was made by the Company after a resolution Wc;I'S passed
at a meeting of the Board of Directors of the Company authorizing such
contribution.

3. The amount contributed by the Company to the Electoral Trust durinq the
f.inancial year 2023-24 will be disclosed in its profit and loss account.

For GMR Hospitality and Rezall Limited
J.~ \C~t /~:~'.

Venu M_)ldh-av-rentarla \~:..~ -' ~~/
Chief Financial Officer \:..,~.:~t1~~1.1/

""'-:~~

Place: Hyderabad
Date: August 11, 2023

Airports I Energy I rransoortatlen I urban Il"i:rraslwcture I Sports J roundanen



Certificate under Section 182 of the Companies Actl013

We, Delhi Airport Parking Services Prlvate Limited, having registered office at 6th F1Qor, Multi­
Level Car Parking, Opp. Terminal- 3, Indira Gandhi International Airport, New Delhi - 110037, having
Corporate Identity Number (Cl'N) U6303QDL2010PTCt98985, having Permanent Account Number
(PAN) AADCD3432B, do. hereby confirm that on August II, 2023, we have made contribution
amounting to. Rs. 1,50,00,000/- (Rupees One Crore Fifty Lacs only) to.Prudent Electoral Trust, G-IS,
Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under
Electoral Trust Scheme, 2013.

We also.confirm that we have complied with all the prescribed conditions laid down under Section 182
of the Companies Act, 2013.

1) The Company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the Company 'liter a resolution was passed at a meeting of the.
Board of Directors authorizing such contribution.

3) The amount contributed by the Company to.Electoral Trust during the financial year shall be
disclosed in its profit and loss account.

For Delhi Airport Parking Services Private Limited
\

, • r-;. ",'- ....'\

JI. )I' ,,1.naI3. :.

G., arima Ba.ghla ~(;,\ A. Irport .Q..
\" +:

Company Secreta'1'\;.t~ . '0'O;J"':!
(Membership No. A331'b8ft1hi-'\\

Place: New Delhi
Date: August 11, 2023

Corporate Identity No. - U63030D1.2010PTC198985

DELHI AIRPORT PARKiNG SERVICES PRIVATIE LIMITED
Regd.Off. : 6th Hoor,Multilevel CarParking,Indira Gandhi International Airport, Terminal-3,New Delhi-ll0037, India

T +911149639986/87 F+9111 49639988 W www.newdelhiairport.in
Edapsinfo@gmrgrouQ..'L1!
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MAGNUS PROPERTIES PRIVATE LIMITED
CIN- U45200MH2003PTC142055

UNIPHOSHOUSE,NEAR,MADHUPARK,11THROAD,KHAR,MUMBAI- 400052
Tel. No. - 022- 2646 8000 E-mail -janib@(Jpl-ltd.com

Certificate under section 182 of the Cqmpanies Act 2013

We Magnus Properties Pvt. Ltd. having registered office at Uniphos House, Near, Madhu
Park.Ll " Road, Khar, Murnbai - 400 052, CIN - U45200MH2003PTC142055, PAN -
AADCM7520M do hereby confirm that during the financial Year 2021-22 we have made
contributions amounting to Rs. 4;00,00,000/- (Rupees Four Crore Only) to (Prudent Electoral
Trust, G-15 Hans Bhawan, 1Bahadurshah Zafar Marg, New Delhi - 110002) a trust approved
by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the companies Act 2013 :~

1) The Company is not a Government Company and has been in existence for more than
three financial years.

2) The Contribution was made by the company after a resolution was passed at a
meeting of the board of Directors authorising such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year has been disclosed in its profit and loss account.

~ PROPERTIES PVT. LTD.

DIRECTOR

Place: Mumbai

Date: 0:>0/08/2- 3



CERTIFICATE UNDER SECTION 182 OF THE COMPANJES ACT 2013

We, B.APUNA ALCOBREW PRIVATE LIMITED, having registered office at Plot No. 480,

Shriratn Complex, 2nd Floor, Apartment No.202, Jaripatka, Nagpur 440014/ Maharashtra,

bearing CIN: U51900MH1987PTC042774, PA~: AAA:CG6258K, do hereby confirm that during·

the financial year 2023-24 we have made contribution amounting to Rs.7,25,00,OOO/­

(Rupees Five Crore Twenty Five Lakhs only) to PRUDENT ELECTORAL TRUST, G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under

Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

section 182 of the Companies Act 2013.

1. The Company is not a government company and has been in existence for more than

three financial years.

2. The contribution was made by the Company after a' resolution was passed at a meeting

o~the Board of Directors authorizing such contribution.

3.. The amount contributed by the Company to the Electoral Trust during the financial year

has been disclosed in its profit and loss account.

Place: Gwalior, Madhya Pradesh

Date: 5th September, 2023

Yours Sincerely,
For Bapuna Alcobrew Pvt. Ltd.

~~--

~ --Mr. Parheez Gimi
Director

Bapuna Alcobrew Private Limited

(formerly Gsvotior Alcobrew Private Limited)

A: 'Banaz, GondwanaSquare, Byram]:Town,Nagpur 440013. Maharashtra.India

E:headquarters@bapuna com 1P: +917122596724-281 W: www.bapuna.corn

Reg.Off: Plot No. 480, ShmamComplex, 2nd Floor, Apt. No. 202. Jaripatka.

Nagpur 440014. Maharashtra.India I elN No.: U51900MH1987PTC042774
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o JAG PIN BREWERiES LTD.
Nowgong (BKD) Distt.-Chhatarpur (M.P.) 471201

Phone: (07685) 255133,256163 tele. Fax:256316
\

E_mail:jagpin2000@gmail.com.jagp.inbrewerie8@gmai\.com

?.e[ Ho.
Date. ~\\.{)\ ~

Certificate under section 182 of the Companies Act 2013

We Jagpin Breweries Ltd. having registered office at (-115 Ground Floor Mans.arovargarden New Delhi
110015 (IN U74899DL1993PLC052406 PAN AAACJ3312Rdo hereby confirm that during the financial
y.ear 2023-24 we have. made cQntributions amounting to Rs. 10000000/- ( One Crore Only) to
PrlJdent Electoral Trust / G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 ) a trust

approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 2013.

1) The company is not a Government Company and has been in existence 'for more than three

financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during ~Iie financial year haS

been disclosed in its profit and loss account.

Place: Delhi

Date: 09-10.2023
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G
LNJ Bhilwara Group Company

PROUD ,0 BE INDIAN
PRIVILEGED TO BE GLOBAL

Certificate under section 182 of the Companies Act 2013

We H'EGLimited having registered office at Mandideep, Near Bhopal Dist Raisen MP 462046, India (CiN­

l23109MP1972PlC008Z90j having PAN- AAACH6184K do hereby confirm that during the financial year

2023-24 we have made contributions amounting to Rs..6,40,00,OOO/- (Rupees Six crores forty lacs only) to

Prudent Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 ) a trust

approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182.of

the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

3) The amount contributed by the company tothe Electoral Trust during the financial year has been

disclosed in its profit and loss account.

For HEGLIMITED

Authorised Signatory

Place: Naida

Date: 9th October 2023

HEG LIMITED

~UVt 'I.. ~
lit ":..J~ -",10, 0,

"2'

Corporate Office:
Bhilwara Towers, A-12, Sector-1

Noida - 201 301 (NCR-Delhi.),India
Tel.: +91-120-4390300 (EPABX)

Fax: +91-120-4277841
GSTN No.: 09AAACH6184K2Z6
Website: www.lnjbhilwara.com

Regd.Office:
Mandideep (Near Bhopal) Distt. Rai.sen- 462046
(Madhya Pradesh), India

Tel.: +91-7480-405500, 233524 to 233527
Fax: +91-74.80-233522

GSTNNo.: 23AAACH6184K1ZH
Website: www.heqltd.corn

E-mail:.heg.investor@lnjbhilwara.com

Corporate ldentification No.: L23109MP1972PLC008290

--- --- ------------------------------------



CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We, .BAPUNA ALCQBREW PRIVATE LIMITED, having registered office at Plot No. 480, Shrirarn

Complex, 2nd Floor, Apartment No.202, .Jaripatka. Nagpur 440014, Maharashtra, bearing CIN:

U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that during the financial year

2023-24 we have made contribution amounting to Rs..8,75,OO,OOO/- (Rupees Eight Crore Seventy

Five Lakhs only) to PRUDENT ELECTORAL l'RUST, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg,

New Delhi -110002, a trust approved by CBDT under Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act, 2013.

1. The Company is not a government company and has been in existence for more than three

financial years.

2. The contribution was made by the Company after a resolution was passed at a meeting of the

Board of. Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year has

been disclosed in its profit and loss account.

Place:Gwalior, Madhya Pradesh

Date: 11thOctober, 2023

Yours Sincerely,
For Bapuna Alcobrew Pvt. Ltd.

~.c-"'.
Mr. Parheez Gimi
Director

8apuna Alcobrew Private Limited

(formerly Gwalior A.lcobrew Private Lirvnteo)

A: 'Banaz'.GondwanaSquare. Byrarnj.Town,Nagpur 440013. r-taharashtra.Jndrs

E: headquarters@bapuna.com [ P: +917122596724-28 [W: www.bapuna.com

Reg.Off: Plot No. 480, ShriramComplex, 2nd Floor. Apt. No. ~02. Jaripatka.

Nagpur 440014, Maharashtra.India I elN No.: U51900MH1987PTC042774



LNJ Bhilwara Group Company

PROUD. TO BE· INDIAN
PRIVILEGED 'TO BE GLOBAL

Certificate under section 182 of the Companies,Act2013

We HEG Limited having registered office at Mandideep, Near Bhopal Dist Raisen MP 462046, India (CIN"

L23109MP1972PLC008290) having PAN- AAACH6184K do hereby confirm that during the financial year

2023-24 we have made contributions amounting to Rs.9,40,OO,OOO/-(Rupees Nine crores forty lacs only)

to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -110002) a trust

approved by CBDT under Electoral Trust Scheme 2Q13.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

J) The amount contributed by the company to the Electoral Trust during the financial year has been

disclosed in its profit and loss account.

For HEG LIMITED

Authorised Signatory

Place: Noida

Date: 11th October 2023

HEG LIMITED

•
t'UV~\1
;:, ;.
to ~I

,
- '82'

Corporate Office:
Bhilwara Towers, A-12, 5ector-1

Noida - 201301 (NCR-Delhi), India
Tel.: +91-120-4390300 (EPABX)

Fax: +91-120-4277841

. GSTN N0.: 09AAACH6184K2Z6
Website: www.lnjbhilwara.com

Regd, Office:
Mandideep (Near Bhopal) Distt. Raisen - 462046

(Madhya Pradesh), India
Tel.: +91-7480-405500, 233524 to 233527
Fax: +91-7480-233522
G5TN No.: 23AAACH6184KIZH
Website: www.hegltd.com

E-mail': heg.investGr@injbhilwaracom

Corporate Jdentification No.: L23109MP1972PLC008290



CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT .20.13

We Bharti Airtel Limited having registered office at Plot NO. 16, Udyog Vihar, Phase

- IV, Gurugram - 122015, CIN: - L74899HR1995PLC095967 do confirm that during the

financial year 2023-24 we have made contributions amounting to Rs. 5,0.0.,0.0.,0.0.0..0.6
(Rupees Five Crores only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1
Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBOT under
Electoral Trusts Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down

under section 182 of the Companies Act 2013.

1. The company is not Government Company and has been in existence for more

than three financial years.

2. rhe contribution was made by the company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

3. The amount contributed by the company to the Electoral Trust during the

financial year 2023-24 shall be disclosed in its profit and loss account.

For: Bharti Airtel Limited

L~
~¥thorized Signatory
Y-
Place: New Delhi

Bharti Airtel Limited
(A Bha.rti Enterprise)

ReQd.Office: Bharli Crescent,1, Nelson MandelaRoad. vasantKunj, Pnase-ll. NewDelhi -110 070. l+91-11-46666100, 4266 6500 F:+9.1-11-4166 6137.
E-mail: 121@in.airteLcom. www.airtel.com

GIN l74899DL1995PlC070609



_F LIMITED
~ ,F GateWaY Tower, R Block,

JLF City Phase. - III, GlJrugram - 122 002, Haryana (India)
Tel. :+9.1-1.24-476900.0

Certificate under Secti.on 182 of the Companies Act, 2013

We, DLFLimited having registered office at Shopping Mall, s= Floor,Arjun Marg,
Phase I, DLFCity, Gurugram - 122002, Haryona ClN: L70101HR1963PLC002484,
PAN: AAACD3494N do hereby confirm that during the financial year 2023-24
(up to 7th February 2024), we hove made contribution amounting to
~ 50,00,000/- (Rupees Fifty lakh) to Prudent Electoral Trust."G-15, Hans Bhawan,
1Bohodurshch Zafor Marg, New Delhi- 110002,a trust approved by CBDTunder

. Hectorol TrustScheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid
down under Section 182of the Companies Act, 2013:

1, The Company is not a Government Company and has been in existence
for more than three financial years.

2. The contribution was made by the Company after a resolution was
passed at a meeting of the Board of Directors authorizing such
contribution.

3, Theamount contributed bythe Company to the Electoral Trustduring the
financial year shall be disclosed in itsprofit and lossoccount.

For DLFLimited

Ashok Kumar Tyagi
Managing Director

luL~A
Place: Gurugram r y
Date: 08.02.2024

Regd. Office: DLF Shopping Mall, .3rd Floor, Arjun Marg, DLF City, Phase-I, Gurugram-12200Z, Haryana (India)
GIN ·L70101HR1963PLG002484 Website: www.dltin



SCORPIO BJOSOLUTIONS PRIVATE LIMITED
iLab$ Centre, Building 3, Plot No.18, Software Un.its Layout, Madhapur, Hyderabad- 500081,.

Certificate under section 182 of the Companies Act 2013

We, Scorpio Biosolutions Private Limited, having registered office at Building NO.3 Plot No.18,
tlabs Center, Software Units Layout, Madhapur Hyderabad Telangana - 500081 India, CIN:
U01110TG2000PTC033642; PAN AAFCS3606L, do hereby confirm that during the financial
year 2023-24 we have made contributions amounting to RS.5.00 Crores (Rupees Five Crores
Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi-
110002, a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

section 182 of the Companies Act 2013.

- 1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The company made the contribution after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year will
be disclosed in its Profit And Loss Account for the financial year ended with '31stMarch
2024.

For SCORPIO BIOSOLlJTrONS.PRIVATE LIMITED-: . '. -,

. /Y.. /·L.J. ~ ".,:
~ v ,__------ ~. • < ,

Authorised Signatory. "
"

p'lace: Hyderabad
Date: 18.10.2023

Off: 040·40484444; Fax NO.040·40484445



MAGNUS PROPERTIESPRIVATE LIMITED
CIN - U45200MH2003PTC142055

UNIPHOS HOUSE, NEAR, MADHU PARK,11TH ROAD, KHAR, IY.IUMBAI- 400052
Tel. No. - 022- 26468000 E-mail-janib@upl-Itd.com

Certificate under se.ctioD182 of the Companies Act 2013

We Magnus Properties Pvt. Ltd. having registered office at Uniphos House, Near, Madhu
Park.l l" Road, Khar, Mumbai - 400 052, CrN - tJ45200MH2003PTC142055, PAN -
AADCM7520M do hereby confirm that during the financial Year 2022-23 we have made
contributions amounting to Rs. 2,40,00,000/- (Rupees Two Crore F011y Lakh Only) to
( Prudent Electoral Trust , 0-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -
110002) a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the companies Act 2013 :-

1) The Company is not a Government Company and has been in existence for more than
three financial years.

2) The Contribution was made by the company after a resolution was passed at a
meeting of the board of Directors authorising such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year has been disclosed in its profit and loss account.

For MAGNUS PROPERTIES PVT. LTD.

~-

Place: Mumbai

Date: "-711(;)/23



TANJORE POW'ER LIM,ITED.

Certificate under section 182 of the Companies Act 2013

We, Tanjore Power Limited, having registered office at NO. 85, Kutchery Road,
Mylaporel Chennai, Tamil Nadu, India - 600004, crN: U4010lTN1997PLC037663; PAN
AACCA4297NI do hereby confirm that durinq the financial year 2023-24 we have made
contributions amounting to Rs.20.00 Crores (Rupees Twenty Crores Only) to Prudent
Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Margl New Delhi '- 1100021 a
trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down
under

section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more
than three financial years.

2) The company made the contribution aftera resolution was passed at a meeting of
the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the
financial year will be disclosed in its Profit And Loss Account for the financial year
ended with 3pt March 2024.

Thanking You,

Yours faithfuttv,
For TANJORE POWER LIMITED

Vr~M·l{\__
UPENDAR MEKALA REDDY
DIRECTOR
DIN: 08898174

Date: 14.11.2023

Tanjore Power limited
(formerly Lanco Tanjore Power Company Limited)

Registered Office: 85. KutcheryRoad,Mylapore.Chennai- 600004, TamilNadu. India

T: +91 4428157247. F: +91 44281572.10, E: irifo@tanjorepQwer.com
Plant Address: No.9. KaruppurVillage.Via Pandanal'ur,Th.ruvidairnaruthur Taluk.Taojore Dist, TamilNadu- 609 807

T: +91 43:>2451231. F: +91 4352451288 www.tarqorepower.com

Corporate IdentityNumbet- . U401OTN1997PLC037663
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I, The company is no! a Gcrvcrruuent Company and has b,;'CII,iI1l'X iSlellcc for more !bim three liJ)'<If.lci:'t.1

years.

Tilt; cunuihiuion was !lwcit, by the c:nmpnny lil'tel, ,1 rt.:S\lIII(l,)i1 \\,;1:; P'I~"C'li,:11 ;1 InCI'lifl:! ~11,'llh'n,)ilt:1
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C_~/f)L l&~1/\ ~'\I'

(Af:okKhanna)
Directur
ell" -(}Ol(>9650
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Q"H;ed T" November 202J



SCORPIO BIOSOLUTIONS PRIVATE LlM.ITED
iLabs Centre, Building 3, Plot No.18, Software Units Layout, Madhapur, Hyderabad- 500081.

Certificate. under section 182 of the Companies Aet 2013

We, Scorpio Biosolutions Private Limited, having registered office at Building No.3 Plot No.18,
Ilabs Center, Software Units Layout, Madhapur Hyderabad Telanqana - 500081 India, CIN:
U01110TG2000PTC033642; PAN AAFCS3606L, do hereby confirm that during the financial
year 2023-24 we have made contributions amounting to Rs.5.00 Crores (Rupees Five Crores
Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi-
1100Q2,a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2). The company made the contribution after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

.3) The amount contributed by the company to the Electoral Trust during the financial year will
be disclosed in its Profit And Loss Account for the financial year ended with 31st March

2024..

For SCORPIO BIOSOLUTIONS PRIVATE LIMITED

Authorised Signatory

I.
Place: Hyderabad
Date: 21.11.2023

Off: 040-40484444; Fax No.040-40484445



DIS.-;ILLE~IES LIMITED
k(J']O Off' H·· 02. B-2 ,M tro Towers, VljayNayaf. lncjor", 1'\

PhOf),e:0'7' 1-400783!F~9, Fax: 0731-4007844
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CERTIFICATEUNDERSECTION 18,2OF THE COMPANIES ACT 2013

We, BAPUNA AlCOBREW PRIVATE LIMITED, having registered office at Plot No. 48Q, Shriram Complex,

2nd Floor, Apartment No.202, .Jaripatka, Naqpur 440014, Maharashtra, bearing CIN:

U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that during the financial year 2023-

""4 we have made contribution amounting to Rs.10,25,OO"OOO/-(Rupees Ten Crore Twenty Five Lakhs

~nly) to PRWDENTELECTORALTRUST,G-15 Hans Bhawan, 11 BahadurshahZafar Marg, New Delhi -110002,

atrust approvec by CBDTunder Electoral Trust Scheme, 2013.

We also confirm that we have complied With all the prescribed conditions laid down under section 182 of

the Companies Act, 2013.

1. The Company is not a government company and has been in existence for more than three financial

years.

2. The contribution Wasmade by the Company after a resolution was passed at a meeting of the Board

of Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust durinq the financial year has been

disclosed in its profit and loss account.

Place:Gwalior, Madhya Pradesh

Date: 20th December, 2023

Yours Sincerely,
For Bapuna Alcobrew Pvt. Ltd.

~ __ o.

~~ -­.>:
Mr. arheezGimi
Director

BapunaAlcobrew Private Limited

(formerly Gwaiior Alcobrew Private Limited)

A: '8anaz', Gondwana Square,8yramji Iown. Naqpur 440013, Maharashtra, India

E: headquarters@bap.una.comI.P: +9.17122596724-281 W: www.bapuna com

Reg.Off: Plot No. 480, Shriram Complex, 2MFloor, Apt. No. 202, Jaripatka,

Nagpur 440014, Maharashtra, Indja 1CIN No.: l:I51900MH1'987PTC042774



AM/NS
INDIA

Certificate Under Secti~n 182 of the Companies Act, 2013 .

We, ArcelorMittaI Nippon Steel India Limited having Corporate Identification Number (CIN)
U27100GH976FLC013787 and registered office at "AMNS Housel', AMN$ Township, 27thKM, Surat-Hazira

Road, Hazira, District Surat 394270, Gujarat, lndla, PAN AAACE1741P do hereby confirm that during the,

financial year 2023-24, we have made contribution amounting to INR 75,00,00,000 (tndian Rupees

Seventy-Five Crores) to Prudent Electoral Trust (formerly known as Satya Electoral Trust), G-1S Hans
Bbawan, 1 Bahadurshah Zafar Marg, New Delhi -110002 a trust approved by CBDTunder Electoral Trust

Scheme 20B.

We alseconfirrn that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act 2013:

1) The company is not a Government Company and has been in existence for more than theee
financial years.

2), The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors, authorizing such contribution.
3) The amount contributed by the company to the Electoral Trust during the financial year 2023-24

shall be suitably disclosed in its profit and loss account for the FYended 31't March 2024.

I India Limited

Place: Mumbai

Date: 06thJanuary, 2024

ArcelorMittal Nippon $teel India Limited
(Foimerly Essar Steel India Umit~)

6th & 7th Floor, RahejElTower. Plot C·30, Block 'G'.
Bandra Kurla Complex. Sandra (East),
Mumb!li - 4G0051, Maharashtra, India.

Regd. Oft. : AMNS House. AMNS Townshlp; 271hKM,
Surat Hazira Road, Hazlra, Olst. Sural 394270, ·Gujarat, India
CIN U27100GJ1976FLC013787

T +91 22 6988990019999
E contact@amns.in
W www:amns.in

AJoint·venture IJefween ArcelorMitll!1 and
Nippon Steel Oorporation

.~

ArcelorMlttal NIPPON 51"EEl
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MAGNUS PROPERTIESPRIVATE LIMITED
ClN - U45200MH2003PTC142055

UNIPHOS HOUSE, NEAR, MADHU PARK, 11TH ROAD, KHAR, MUMBAI - 400052

Tel. No. - 022- 2646 8000 E-mail -janib@upl-Itd.com

Certifica.te under section 182 oJ the Companies Act 2013

We Magnus Properties Pvt. Ltd. having registered office at Uniphos House; Near, Madhu
Park,11lh Road, Khar, Mumbai - 400 052, CfN - U45200MH2003PTC142055, PAN _
AADCM7520M do hereby confirm that during the financial Year 2021-22 we have made
contributions amounting to Rs. 2, 15,OO,00OY~(Rupees Two Crore Fifteen Lakh Only) to
Prudent Electoral Trust, 0-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002
a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed condition.s laid down under
section 182 of the companies Act 2013 :-

1) The Company is not a Government Company and has been in existence for more than
three financial years.

2) The Contribution is made by the company after a resolution was passed at a meeting
of the board of Directors authorising such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year will be disclosed in its profit and loss account.

For MAGNUS PROPERTlES PVT. LTD.

~
DIRECTOR

Place: Mumbai

Date:
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BAPUNA
ALCOBREW

CERTIFICATE UNDER SECTION 182 OF THE COMPANIE.S ACT 2013

We, BAPUNA ALCOBREW PRIVATE LIMITED, having registered office at Plot No. 480, Shriram Complex,

2nd Floor, Apartment NO.202, Jaripatka, Nagpur 440014, Maharashfra, bearing elN:

U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that during the financial year 2023-

24 we have made contribution amounting to Rs.11/7S,OO,OOO/-(Rupees Eleven Crore Seventy Five Lakhs

nly) to PRUD6NT ELECTORAL TRUST, G-15 Hans Bhawan,1BahadurshahZafar Marg, New Delhi -110002,

'a1:rustapproved by CBDTunder Electoral Trust Scheme, 2013.

We also oonflrrn that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act, 2013.

1. The Company is not a government company and has been in existence for more than three financial

years.

2. The contribution was made by the Company after a resolution was passed at a meeting of the Board

of Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year has been

disclosed in its profit and loss account.

lace: Gwalior, Madhya Pradesh

~Date: 29th January, 2024

Yours Sincerely,
For 8apuna Alcobrew Pvt. Ltd.

~
1"1r.Parheez Gimi
Director

8apuna Alcobrew Private Limited
(formerly Gwalior Alcobrew Private Limited)

A: 'Banaz'.Gondwana Square,8yramji Town,Nagpur 440013, Maharashtra, lndia

E: headquatters@bapuna.com I P: *91 7122596724-28 IW: www.bapuna.com

Reg. Off: Plot No. 480, ShniramComplex, 2nd Floor, Apt. No.202, .Jaripatka,

Nagpur 440014, Maharashtra, India I CIN No.: U51900MH1987PTC042774
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"iilR Air Cargo and Aerospace Eng-ineering Limited
4'ForITIetl~ 'knowli as GMRA810:SP<1( <! Erl'.' !leering Lirniter)

PPg. 0' 1(''' PII;).t N'Q. I

GIIAR ",ospare P¥~

rj f? I",! <:?fa()•.1Li AVI~ri(ir SEt !.1I"WE',l
RiW~ - )fl(J]'1 I ernaflona! AW)OI"

~h msrabad, "1v1il_raoao - 500108
T +91406725 IllS. r ..91.4067251010
(IN: 1J4520nG200f.!PLCO714,1

CERTIFICATE UNDER SE-CTION 182 OF THE COMPANIES ACT 2013

We GMR Air Cargo and Aerospace Engineering Limited (vthe Company") having registered

office at Plot No, I, GMR Aviation SEZ Park, Rajiv Gandhi International Airport, Shamshabad,
Hyderabad 500108, CIN: U45201TG2008PLC067141, PAN: AACCD8269Kdb confirm that

during the financial year 2023-24, we have made contribution amounting to Rs. 10,00,00_0001-

(Rupees Ten Crores only) to Prudent Electoral Trust G-lS Hans Bhawan, 1 Bahadurshah Zafar
Marg. New Delhi - 110002, a trust approved by CSDT under Electoral Trust' Scheme. 2013.

We also confirm that we ha e complied with all the prescribed conditions laid down under
ection 182 of the Companies Act 2013.

1. The Company is not Government Company and has been in existence for more than three
financial years.

2. The contribution was made by the Company after a resolution was passed at 3.meeting of

the Board of Directors of the Company authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year
20_3-24 will be disclosed in its profit and loss account.

For (,.MR Air Cargo and Aerospace Engineering Limited

R~ttahi
Company secretary

Place: Hyderabad

Date: l4.02.2024

Airports F d~' 'I" >00 fd,I':P j . ,



GMR Hyderabad Aerotropolis Limited
Regd. Off: GMR Aero Towers, Rajiv Gandhi InternationalAirport, Shamshabad, Hycjerabad- 500 108, Telangana

CIN: U45400TG2007PLC054827
Pn.No.040-67394099; Email: ashish.kulkarni@gmrgroup.in

CERTIFICATE UNDERSECTION 182 OF THE COMPANIES ACT 2013

We GMR Hyderabad Aerotropolis Limited ("the Company") having registered
office at GMR Aero Towers, Rajiv Gandhi International Airport, Shamshabad,
Hyderabad 500108, CIN: U45400TG2007PLC054827, RAN: AACCG9224F do
confirm that during the financial year 2023-24, we have made centrtbution
amounting to Rs.3,00,OO,OOO/- (Rupees Three Crore only) to Prudent Electoral
Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust
approved by CBDT under Electoral Trusts Scheme, 2013.

We also confirm that we have cornplted with all the prescribed conditions laid down
under section 182 of the Companies Act 2013.

1. The Company is not Government Company and has been in existence for
more than three financial years.

2. The contribution was made by the Company after a resolution was passed
at a meeting of the Board of Directors of the Company authorizing such
contribution.

3. The amount contributed by the Company to the Electoral Trust during the
financial year 2023-24 will be disclosed in its profit and loss account.

FO.r GMRHyderabad Aerotropol.is Limited

Kiran Kumar Manikwar
Company Secretary
FCS:9062

Place: Hyderabad
Date: February 15, 2024

~
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I AM/NS
INDIA

Certificate Under Secti'on 182 of the Companies Act, 2013

We, ArtelarMittal Nippon Steel India Limited having registered office at "AMNS House", AMNS Township,

27th KM, Surat-Hazira Road, Hazira, District Surat 394270, Gujarat, India CIN U27100GJ1976FLC013787

PAN MACE1741P do hereby confirm that during the financial year 2023-24 we have made contributions

amounting to Rs. 25,00,00,000 (Indian Rupees Twenty-Five Crores) to Prudent Electoral. Trust, G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -110002 a trust approved by CBDT under Electoral Trust

Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years.

3) The contribution/swere made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such,contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be

disclosed in its profit and loss account.

Place: Mumbai
Date: February 26, 2024

AroelorMittal Nippon Steel India limited
(Formerly Essar Steel India Limited)

6th & 7th Floor, Raheja Tower. Plot G-aO, Block 'G'.
Bandra Kurla Complex, Bandra (East).
Mumbai - 400051, Maharashtra, India.

Regd. Off. : AMNS House. AMNS Township, 27th KM.
Surat Hazira Road. Hazira, DiS!. Sural 394270, Gujerat, India
CIN U27100GJ1976FLG013-;r87

T +91 22 6988 9900 19999
E contact@amns.in
W www.arnns.in

A ~nt vent"", between AroIIlorMitlal .and
Nippon SteelCo<poration

~
ArcelorMltiol NtPPOO STEEL
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Genext Hardware & Parks Private Limited A
KRAHEJA

CUHP

.Certificate under section .182of the Companies Aet 2013,

We Genext Hardware & ParksPrivate Limited having registered office at Plot No C-30,Block 'G 'Opp

SIDB.I,Bandra Kurla Complex Bandra (East) Mumbai 400051 CIN U72100MH2Q06PTC160261PAN

AACCGSS67Fdo hereby confirm that during the financial year 2023-24 we have made contributions

amounting to Rs.15,OO,OO,OOO/-(RupeesFifteen Crores only) to Prudent Electoral Trust! G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDTunder Electoral

Trust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid dow", under section

182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year does not exceedseven and a half percent of its average net

profits during the three immediately preceding financial years.

3) The contribution/s were made by the cornpanv after a resolution was passedat a meeting of

the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year

has/will be disclosed in its profit and lossaccount.

For

Place:Mumbai

Date: 05/03/2024

CIN : U72100MH2006PTC160261
Regd. Off. : Plot No.C-30, Block 'G'; Opp. SIDEl, Bandra Kurla Complex, Bandra (E), Mumbai - 400 051.

Phone: +91-22-26564000 Fax: +91-22-26564004 Website, www.krahejacorp.com
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Ramco Industries Limited r-
Auras Corporate Centre, 6'" FloDr,98~A,Dr. Rad.hakrishnanRoad,Mylapore, Chennai 600004. India

~ +9144 28478585/42983100, Fax+9144 2847 8597. www.ramcoindltd.li:om
(IN: L26943TN1965PLC005297,:..= : rll@ril.co ifCl

,/
f' To

Mis Prudent Electoral Trust
G-15 Hans Bhawan
1 6ahadurshah Zafar Marg
New Delhi - 110002

Certificate under section 182 of the Companies Act 2013

We, Rameo Industries Limited, having registered office at 47, P.S.K Nagar, Rajapalayam
626 108, Tamil Nadu, CIN L26943TN196SPLC005297 PAN AAACR5284J do hereby
eonnrm that during the financial year 2023-24 we have made contributions amounting to
Rs.2,SO,OO,OOO(Two crores fifty lacs) to Prudent Electoral Trust, G-15 Hans Bhawan,
1 Bahadurshah Zafar Marg, New Delhi -11000'2 a trust approved by CBDTunder Electoral

Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

Section 182 of the Companies Act, 2013.

1) The company is not a Government Company and has been in existence for more than

three financial years.

2) The aggregate of the amount so contributed by the company to political Parties
directly or indirectly in the financial year did not exceed seven and a half percent of
its average net profits, during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a
meeting of the Board of Directors held on 6.03.2024 authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial

year has/will be disclosed in its profit and loss account.

For Ramco Industries Limited

~S. Balamurugasundaram
Company Secretary & Leg.alHead

Place : Chennai
Date: 0'7.0'3.20'24

~H~~HILUX:Ar:HICem
CALCIUM SILICATE BOARD I Fibre Cement Board

RAMCO
C;;l NC:O~

NEW AGE ROOnNG

RAMCO AidSmartBul
Fibre Cement Sheet Tech s s r v i c ea
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TVS MOTOR COMPANY TVS~
TVS Motor Company Limited: ReQiste.tedOffice: 'Chaitanya' No.12, Kbader Nawaz Khan Road,
Channai·· 600D06,.Tamilnadu, India. Telephone' +9144·28332m Fax: +9144·28332113

Certificate under Section 182 of the Companies Act, 2013

we, TVS Motor Company Limited, having RegisteredOffice at "Chaitanya", No. 12,
Khader Nawaz Khan Road, Nungambakkam, Chennai 600006, CIN
L3S921TN1992PLC02284S,PAN: AMCS7032B, do hereby confirm that during the
financial year 2023-24, we have made contributions amounting to Rs. 25,00,00,000/­
(RupeesTwenty-Five CroresOnly) to Prudent ElectoralTrust, having their office at G-
15 HansBhawan, 1, BahadurshahZafar Marg, New Delhi - 110002, a trust approved
by CBDTunder Electoral Trust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid down
under Section 182 of the CompaniesAct, 2013.

1. The Company is not a Government Companyand has been in existencefor more
than three financial years.

2. The aggregate of the amount so contributed by the Company to Political Parties
directly or indirectly in the financial year did not exceed seven and a half percent
of its average net profits during the three immediately preceding financial years.

3. The contribution was made by the Company after a resolution was passedat a
meeting of the Board of Directors authorizing such contribution.

4. The amount contributed by the Companyto the ElectoralTrust during the financial
year will be disclosed in its profit and lossaccount.

\FOr TVSMotor Company Limited

~, ........~o-"'--

KGopalaDesikan
Chief FinancialOfficer

Place : Chennai
Date : 11thMarch 2024

Website: www.tvsmotor.com.Email: contactus@tvsmoto(com CIN: L3S921TN1.992PLC022845
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oeM SHRIRAM

Certificate under section 182 of the Companies Act 2013

We DGMShrirarn Limited having registered office at 2nd Floor (West wing), Worldmark 1,
Aerocity, New Delhi - 110037 CIN L74899DL1989PLC034923 ; PAN AAACD0097R do
hereby confirm that during the financial year 202.3-24 we have made contributions
amounting to Rs. 7.50 crores (Rs Seven crores and fifty lacs only) to Prudent Electoral
Trust , G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust
approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down
under section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more
than three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties
directly or indirectly in the financial year did not exceed seven and a half percent
of its average net profits during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial
year has/will be disclosed in its profit and loss account.

For DCM Shriram Limited

(Sameet Gambhir)
Company Secretary

Place: New Delhi

Date: 11.03.2024

oeM SHRIRAMLTD.
Registered and Corporate Office: 2nd Floor (West Wing). WorldmarK 1, Aerocity, New Delhi - 11D037. India

Tel: +91 11 42100,200e-mail: response@dcrnshriram.com website: www.dcmshriram,com
CIN No. L74899DL19B9PLC034,923

Shriram Fertilisers & Chemicals' Shriram Alkali & Chemicals' OeM Shriram Sugar' Bioseed • Fenesta Building Systems· ShriramCement



~\~

A~!p~re~/

Certificate under section 182 af the Companies Act 2013

We, Alembic Pharmaceuticals Limited having registered office at Alembic Road, Vadodara'-~90o.o.3, CIN

L24.23.QGJ2o.1o.PLCo.61123,PAN AAICA5591M, do hereby confirm that during the financial year 2023-24

we have made contributions amounting to Rs. 4,0.0.,0.0.,0.0.0.(Four Crores only) to Prudent Electoral Trust,

G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delh.i - 1100.0.2 a trust approved by CBDT under

Electoral Trust Scheme 2GB,

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 20.13,

1) The Company is not a Government Company and has been in existence for more. than three

financial years.

2) The aggregate of the amount $0 contributed by the Company to Political Parties directly or

indirectly in the financial vear did not exceed seven and a half percent of its. average net profits

during the three immediately preceding financial years,

3) The contribution/s were made by the Company after a resolution was passed at a meeting of

the Board of Directors authorizing such contribution.

4) The amount contributed by the Company to the Electoral Trust during the financial year will be

disclosed in its profit and loss account.

For Alembic Pharmaceuticals limited

~"f
Company Secretary

\

'\
I)

Place: vadodara

Date: 8th March, 20.24

ALEMBIC PHARMACEUTICALS LIMITED
REGD. OFFICE: ALEMBIC ROAD, VADODARA - 390 003. INDIA· TEL: +91-265-2280550' FAX: +91-265-2282837

Website: www.alembicpharmaceuticals.com • E-mail: alembic@alembic.co.in
CIN: L24230GJ2010PLC061123



DLF LIMITED
....._ DLFGateway Tower, R Block,

DLFCity Phase- III, Gurugram - 122002, Haryana (India)
Tel. :+91-124-4769000

Certificate under Section 182of the Companies Act. 2013.

We, DLFLimited having registered office at Shopping Mall, s= Floor,ArjunMarg,.
Phase I, DLFCity, Gurugram - 122002, Haryana ClN: L70101HR1963PLC002484,
PAN: AAACD3494N do hereby confirm that during the financial year 2023-24
(up to 12th March 2024)., we have made contribution omounNng to
~.100,00,00,000/-(RupeesOne Hundred crore) to Prudent Electoral Trust..G-1S,
HansBhawan, 1Bahadurshah Zafar Marg, New Delhi- 110002, a trust approved
by CBDTunder Electoral TrustScheme, 2013.

We olso confirm that we have complied with all the prescribed conditions laid
down under Section 182of the Companies Act, 2013:

1. TheCompany isnot a Government Company and has been in existence
for more than three finqncial years.

2. The contribution was made by the Company after a resolution was
passed at a meeting of the Board of Directors authorizing such
con tribut ion.

3. The amount contributed by the Company to the Electoral Trustduring the
financial year shall be disclosed in itsprofit and lossaccount.

for Dlf limited

~ V .i.
Ashok Kumar Tyagi r v
Managing Director

Cv

Place: Gurugram
Date: 13.03.2024

Regd. Office: DLF Shopping Mall, 3rd Floor,Anun Marg, DLF City, Phase-I, Gurugram-122002, Haryana (India)
CIN -L70101HR1963PLC002484 Website: www.dlfin



Certificate under Section 182 of the Companies Act 2013

We, Torrent Power Limited having registered office at "Samanvay", 600, Tapovan,

Ambawadi, Ahmedabad, Gujarat - 380015, India having CIN L31200GJ2004PLC044068
and PAN AACCT0294J do hereby confirm that during the financial year 2023-24 we have

made no contributions to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah

Zafar Marg, New Delhi - 110002 a trust approved by CBDT under Electoral Trust Scheme

2013,

We also confirm that we have complied with all the prescribed conditions laid down under

Section 182 of the Companies Act, 2013.
1) The Company is not a Government Company and has been in existence for more

than three financial years.
2) The aggregate of the amount so contributed by the Company to Political Parties

directly or indirectly in the financial year did not exceed seven and a half percent of

its average net profits during the three immediately preceding financial years.

3) The contribution/s were made by the Company after a resolution was passed at a

Meeting of the Board of Directors authorizing such contribution.
4) The amount contributed by the Company as per Section 182 of the Companies Act,

2013 during the financial year has/will be disclosed in its profit and loss account.

For Torrent Power Limited

RahulShah
Company Secretary

Place: Ahmedabad

Date' 13/03/2024

TORRENT POWER LIMITED
eiN' L3 r200G]2004PLCQ44068

Regd. Office: "Sarnanvay", 600, Tapovan. Ambawadi. Ahmedabad - 380015, Gujarat, India Phone: 079-16628300 www.torrentpower.corn



Arunaclia{Pradesli Power'CorporationPvt Ltd

Certificate under section 182 of the Companies Act 2013

We Arunachal Pradesh Power Corporation Pvt. Ltd. having registered office at A-Sector, Legi Complex,

Naharlagun -791110 (Arunachal Pradesh) and Corporate Office Unit No-407 & 408, 4th Floor, NSIC

Bhawan, Okhla Industrial Estate, Phase-3, Delhi-110020 CIN U40108AR2009PTC008277 PAN

AAHCA766SB do hereby confirm that during the financial year 2023-24, we have made contributions

amounting to Rs. 1,96,00,000/- (Rupees One Crore Ninety-Six Lakh Only) to Prudent Electoral Trust,

G-lS Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -110002 a trust approved by CBOT under

Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section

182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The contribution/s were made by the company after a resolutionwas passed at a meeting of

the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the Financial year

has/will be disclosed in its profit and loss account.

Fur Arunachal Pradesh Power Corporation Private Limited

:'r~:;' , '1"': -:.~:-, - ... . '- --, '" tA.Y"

~'''.
AuthOrt3:>~ Sianatory

Authorized SlgnattSry

Place: New Delhi

Date: 18-03-2024

Regd. Office: A-Sector; Legi Complex" Nahorlogun - 791110 (Arunachal Pradesh), Tel: 0360-2248428 Fax: 0360.2248427
Corporate Office: Unit - 407 & ;108.NSICBusinessPork; MDBP Building, Okbto Industrial Estate, Phase IIf, New Del/;li - 110020 rOelhi), Tel: +91.11-40026300

Web: www.oppcot.com, Email: contraifoam@appcpl.com. ClN No. U40108AR2009PTC008277



HIL @ CK BIRLA GROUP
i" TOGETHER, WE BUILD.
t'

Certificate under sec;;tion182 of the Companies Act 2013

We, HIL Limited, having registered office at Office 1 & 2, L7 Floor, SLNTerminus, Sy. No. 133,
Beside . Botanical Garden, Gachibowli, Hyderabad 50.0.032, Telangana, CIN
L74999AP1955PLCo.o.o.656,PAN AAACH2676Q, do hereby confirm that during the financial year
20.23-24we have made contributions amounting to Rs.3,0.0.,0.0.,0.0.0./-(Rupees Three Crore only)
to Prudent Electoral Trust having office at G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New
Delhi - 110.0.0.2,a trust approved by CBDTunder Electoral Trust Scheme 20.13.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 20.13.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly
or indirectly in the financial year did not exceed seven and a half percent of its average
net profits during the three immediately preceding financial years.

3) The contribution was made by the company after a resolution was passed at a meeting of
the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year
has/will be disclosed in its profit and loss account.

For Hit Limited

Ajay Kapadia
Chief Financial Officer

Place: New Delhi
Date: 14-0.3-20.24

if CHARMINAR I ~J~~~I BIRLA H.L I PARADOR

Offtce Premises Nos. 1 & 2, L7 Floor, SLN Terminus, Sy. NQ.133, Beside Botanical Garden. Gachibowli. Hyderabad - 500032. Telangana State, India

CIN: L74999TG1955PLC00065.61 Ph: +~1 40682'49000 I Email: info@hiLin I Website: www.hil.ih



¥INDOJRAMA Indorama India Private Limited

Certificate under section 182 of the Companies Act 2013

We Indorama India Private Limited, having registered office at Ecocentre, EM -4, 12th Floor, Unit No.
ECSL -1201, Sector -V, Salt Lake, Kolkata-700091, West Bengal having CIN
U74999WB201 7FTC222920,'FAN -AAECJ6388L, do hereby confirm that during the financial year 2023-
24, we have made contributions amounting to Rs. 10,00:,00,0001- (Rupees Ten Crores) to Prudent Electoral
Trusr , 0-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT
under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of
the Companies Act 2013.

I) The company is nota Government Company and has been in existence for more-than three financial
years.

2} The aggregate of the amount so contributed by the company to Political Patties directly or indirectly
in the financial year 2023-24 did not exceed seven and a half percent of its average net profits
during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be
disclosed in its profit and Lossstatement.

Manish u r Agarwal
Chief Finan ial Officer

Place: Kolkata
Date: March l8, 2024

Regd. Office: Ecocenrre, EM4, 12[11Hoor. Unit No. ECSL.1201, Sector-V, Salt Lake, Kolkata-700091 West Bengal, India IT: +91-33-66343100
(IN - U74999WB2017FTC222920 I email: iipla.gn.corporate@ln.lndorama.com I www.indorama.in



,
Certificate under section 18.2of the Companies Act 2013

We Hetero Labs Ltd having registered office at 7-2-A2, Hetera Corporate, Industrial

Estate,SanathNagar,Hyderabad.Pin-500018 CIN: U24110TG1989PLC009723

PAN - AAACH5506R do hereby confirm that during the financial year 2023-24 we have

made contributions amounting to Rs.50,OO,OO,OOO/-(Rupees Fifty Crares only) to

Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -

110002a trust approved by CBDT under Electoral Trust Scheme 2013.

,; We also confirm that we have complied with all the prescribed conditions laid down under

section 182of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than

three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly
or indirectly in the financial year did not exceed seven and a half percent of its average
net profits during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a
meeting of the Board of,Directors authorizing such contribution

4) The amount contributed by the company to the Electoral Trust during the financial year
has/will be disclosed in its profit and loss account.

Thanking you,

Hete.ro Labs Ltd.
7-2-A2, Industrial Estates, Sanath Nagar, Hyderabad-500018. Telanqana, India.
T +914023704923/25, ON: U24110TG1989PLCOG9723 www.hotero.corn



17~-GMR Hyderabad Aviation SEZ Limited
Re.gd.Off: GMRAero Towers, Rajiv Gandhi International Airport, Shamshabad, Hyderabad - 500 108, Telanqana

CIN: U45209TG2007PLC056527
Ph.No.040-67394099; Email: ashish.kulkarni@gmrgroup.in

CERTIFICATE UNDER SECTION 182 OF TH'ECOMPANIES ACT 2013

We G'MRHyd,erabad Aviation SEZ Limited ("the Company") having registered
office at GMR Aero Towers, Rajiv Gandhi International Airport, Shamshabad,
Hyderabad 500108, CIN: U45209tG2007PLC056527, PAN: AADCG2635F do
confirm that during the financial year 2023-24, we have made the following
contributions to Prudent Electoral Trust, C;-15 Hans Bhawan, 1 Bahadurshah Zafar
Mar,g, New Delhi - 110002, a trust approved by CBDT under Electoral Trusts
Scheme, 2013:

1) Rs. 40,00,000 (Rupees Forty Lakhs only) on March 18, 2024
2) Rs.4,OO,OOO/-(Rupees Four Lakhs only) on March 27, 2024

We also confirm that we have complied with all the prescribed conditions laid down
under section 182 of the Companies Act 2013.

1. The Company is not Government Company and has been in existence for
more than three financial years.

2. The aggregate of the amount so. contributed by the company to political
parties directly or indirectly in the financial year did not exceed seven and
a half percent of its average net profits during the three immediately
preceding financial years.

3. The contribution was made by the Company after a resolution was passed
at a meeting of the Board of Directors of the Company authcriztnq such
contribution.

4. The amount contributed by the Company to the Electoral Trust during the
financial year 2023-24 will be disclosed in its profit and loss account.

For ,GMRHyderabad Aviation SEZ Limited
c

I~\_ ~I\,l
\._..).

Ganti Sai Sravanthi
Company Secretary
ACS44115

Place: Hyderabad
Date: March 27, 2024



LA~SHYA
- AIRPORT MEDIA

Certificate under section 182 of the Companies Act 2013

We LaqshyaHyderabadAirport Media Private Limited having registered office at Jaganlaxmi, Laqshva

House,Next to RameshwarTemple, SaraswatiBaug,SocietyRoad,Jogeshwari (East),Mumbai - 400060

CINU74300MH2007PTC176612PANAABCL3925Fdo hereby confirm that during the financial year 2023-

24 we have made contributions amounting to Rs.50,OO,OOO/-(Rs, Fifty LakhsOnly) to Prudent Electoral

Trust, G-15 HansBhawan, 1 BahadurshahZafar Marg, New Delhi - 110002 a trust approved by CBDT

underElectoralTrust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
of the CompaniesAct 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceedsevenand a half percent of its averagenet profits

during the three immediately precedingfinancial years.*

3) Thecontribution/s were made by the companyafter a resolution was passedat a meeting of the

Boardof Directors authorizing suchcontribution.

4) Theamount contributed by the company to the ElectoralTrust during the financial year has/will

be disclosedin its profit and lossaccount.

For LaqshyaHyderabadAirport Media Private Limited

Place:Hyderabad

Date: 18..03.2024

* To be certified by the Auditor of the company.

DOH IExperiential I Digital

LAQSHYA HYDERABAD AIRPORT MEDIA PRIVATE LIMITED

Bronch Office: BLOCK-A, GMR Old "Sile Office, GHIAL. RGI Airporl, Shomshobod, Ronga Reddy Dist, Hyderabod . 500108. Telongono.

@+91 4066764122! +914068272222
Registered Office: Loqshya House, Nexl Rameshwor Temple, Soraswoli Bouq, Society Rood, Jogeshwori [Eost),Mumboi ·400060.

@ +91 22 68346666 4} +91 22' 6834640) 1"1/ www.loqsbyogroup.com

CINNo.: U74300MH2007PTC176612
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MEDH

Certificate under section 182 of the Companies Act 2013

We Medha Servo Drives Pvt.Ltd having registered office at P-4/5B, IDA, Nacharam, Hyderabad _500076

ON: U31103TG1984PTC004436, PAN: AABCM3917A do hereby confirm that during the financial year

2023-24 we have made contributions amounting to Rs.lO,OO,OO,OOOj- to Prudent Electoral Trust, G-1S

Hans Bhawan, 1 Bahadurshah Zafar Ma~g, New Delhi - 110002 a trust approved by CBDT under Electoral
Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The aggregate of the amount so contributed by the company to Political Parties dlrectlv or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years.

3.) The contribution/s were made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contrieution.

4) The amount contributed by the COmpany to the Electoral Trust during the financial year has/will
be disclosed in its profit and loss account.

For Medha Servo Drives Pvt Ltd

Authorised S.ignatory

Place: Hyderabad

Date: 15/03/2024

(QJ;~~1!~!~~CMN!J

Certified Company
Corporate Identity Number:
U31103TG1984PTC004436

R&DCentre: 2-3-2/A, Behind M,inrCompound. Cherlapally, Hyd - 500051, TelanganaState.
Ph : 04{}-672:l7000 I FAX NO : 040-67237081. 27260005, Elllail :

Works JodlmetlaCross Road, Karremllia (Vi."),Ghat'kesar (Ill), MedchaJDlst.,TelanganaState: 500088.
Ph : 040-6723799919642365345 FAX NO : 040-67237898,URL :

Rcgd. Office: P-4/5B, Industnal Park, Nacn,aram,Hyd - 500 076. TelanganaState.
Ph: 040-67237000J67237001/QRllfi1QOOl<':t r=l\'i{ ",n . /lAA <:7..,?..,nn ..



TITAGARH
RAIL SYSTEMS LIMITED

formerly Lit a q a rh Wagons Limited

Certificate under section 182 of the Companies Act 2013

We Titagarh Rail Systems Limited having registered office at 756, Anandapur, E. M Bypass, xolkata, West

Bengal 70Q107CIN L27320WB1997PLC084819 PAN AABCT1377P do hereby confirm that during the

financial year 2023-24 we have made contributions ameunttng to Rs. 4,50,00,000 to Prudent Electoral

Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 .a trust approved by CBDT

under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2). The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceed seven and a half percent of Its average net proflts

during the three immediately preceding financial years.

3.) The contribution/s were made bv the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year wi,11 be

disclosed in its profit and loss account.

For Titagarh Rail Systems Limited

(Authorised Signatory)

Place: Kolkata

Date: B,h March 2024

(IN: L27120WB1997PL.COS4B I')

Registered & Corporate Office: Titaqarh Towers, 756, Anandapur E M. BYPihS. ("il{ 1{ • i'fj: '), II,did

Phon e: +91 ~i 4019 0800 ; F,'fX:+91 '3:; 4019 O!126 I tf)\;lil r: Iii;) ,TI\,I(},lrh.11'l ,V,',·i· '".' 1,' '.,.' I' ,'-I
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TVS MOTOR COMPANY TVS~
TV's Motor Company Limited, Registered Office: 'Chailanya" No.12, Khader Nawaz Khan Road,
Chennai - 600006. Tamitnadu, India. Telephone: +91-44-28332115 Fax: +91-44-28332113

Certificate under section 182 of the Companies Act 2013

We, 1VS Motor Company
Khader Nawaz Khan
L35921TN1992PLC022845,

Limited, having registered office at "Chaitanya", No. 12,
Road, Nungambakkam, Chennai 600006, CIN
PAN: AAACS7032B,do hereby confirm that during the

financial year 2023-24 we have made contributions amounting to Rs. 15,00,00,000/­
(Rupees Fifteen Crores Only) to Prudent Electoral Trust, G-1S Hans Bhawan, 1
Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT under
ElectoralTrust Scheme2013.

We also confirm that we have complied with ali the prescribed conditions laid down
under Section 182 of the CompaniesAct 2013.

1) The Company is not a Government Companyand has been in existence for more
than three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties
directly or indirectly in the financial year did not exceed seven and a half percent
of its average net profits during the three immediately preceding nnanctal years.

3) The contribution was made by the Company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the Company to the Electoral Trust during the
financial year will be disclosed in its profit and lossaccount.

ForTVSMotor Company Limited

~

CompanySecretary

Place : Chennai
Date : 22ndMarch 2024

Website: www.tvsmotor.com.Email: contactus@tvsmotorcom GIN: L35921TN1992PLG022845



DELHI
DUTY FREE

Certificate under section 182 of the Companies Act 2013

We Delhi Duty Free Services Private Limited ("the Company") having registered office at Aero
Hub @ Cargo City. First Floor, Public Amenities Complex (PAC), Near Cargo Gate 5, Indira
Gandhi International Airport, New Delhi-110037, INDIA, CIN U52599DL2009PTC191963 PAN
AADCD2518C do hereby confirm that during the financial year 2023-24 we have made
contributions amounting to Rs. Ten crores to Prudent Electoral Trust, G-15 Hans Bhawan, 1
Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT under Electoral Trust
Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section
182 of the Companies Act 2013.

1) The Company is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the Company to Political Parties directly
or indirectly in the financial year did not exceed seven and a half percent of its average
net profits during the three immediately preceding financial years.

3) The contribution was made by the company after a resolution was passed at a meeting of
the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year
will be disclosed in its profit and loss account.

For Delhi Duty Free Services Private Limited

Jiv adan
Chief F nancial officer
Place: New Delhi
Date: March 19, 2024

Delhi Duty Frel>ServicI>s Private. Limited

Regd. Office: Aero Hub (OJ Cargo City, First Floor, Public Amenities Complex (PAC), Near Cargo Gate 5,Indira Gandhi Intemational Airport, New Delhi ·110037, (INDIA)
Corporate Identity Number: U52599DL2009PTC191963
Ph.: ;.91·11-49342900 IWebsite: www.delhidutyfree.co.in
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Certificate under sectio,n 182 of the Companies Act l()13

We Torrent Pharmaceuticals Limited having regis1ereci office (It Torrent HOLise. Off Ashram
RO'JcI Ahmedabacl-380009 India CIN: L24230CJ.l1972PLC002126: PAN: AAACT5456A do
hereby confirm that during the financial year 2023-24 we have made no contributions to Prudent
Electoral Trust, CJ.,.15Hans Bhawan. I Bahadurshah Zalar Marg New Delhi - 110002 a trust
approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
Section 182 of the Companies Act 2013.

I) The c~mpany is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the Company to Political Parties directly
or indirectly in the financial year did not exceed seven and a half percent of lts average
net profits during the three immediately preceding financial years.

3) The contribution/s were made by, the Company after a resolution was passed at a meeting
of the, Board of Directors authorizing such contribution.

4) The amount contributed by the Company as per Section J 82 of the Companies Act, 2013
during the linClncial year has/will be disclosed in irs profit and loss account.

For TORRENT P~A. RrvtACEUTICALS LIMITED

'\ 'v-L ~o

,C)~,~CM(\.~ ~
CHINTAN M. TRlVEDI
COMPANY SECRETARY

Place: Ahmedabad
Date: 191h March, 2024

TORRENT PHARMACEUTICALS LIMITED InVG5torservJce$~t')rrenfpharma,c6m
CIN I ~42;i(o)l-oJ 1g7L F'1.en!)21 'It'

Re<10ftiOC: . To nmt HOliS=, Of[ Ashram Fioacj,Ahmadabad 380009 india, PJ1utlB' ,.<;11~~) 26SQ9000.Fax: +91 78 2f>SFl;.>100, wwwtmrentph<'tr'l(l r.om
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. POWER

Certificate under Section 182 of the Companies Act 2013

We, Torrent Power Limited having registered office at "Samanvay", 600, Tapovan,

Ambawadi, Ahmedabad, Gujarat - 380015, India having GIN L31200GJ2004PLC044068

and PAN AACCT0294J do hereby confirm that during the financial year 2023-24 we have

made contributions of { 10 Crare till date to Prudent Electoral Trust, G-15 Hans Bhawan,

1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT under
Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
Section 182 of the Companies Act, 2013.

1) The Company is not a Government Company and has been in existence for more

than three financial years.

2) The aggregate of the amount so contributed by the Company to Political Parties

directly or indirectly in the financial year did not exceed seven and a half percent of

its average net profits during the three immediately preceding financial years.

3) The contribution/s were made by the Company after a resolution was passed at a

Meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the Company as per Section 182 of the Companies Act,
2013 during the financial year has/will be disclosed in its profit and loss account.

For Torrent Power Limited

Place: Ahmedabad

Date: 19/03/2024

RahulShah

Company Secretary

TORRENT POWER LIMITED
ON . L3I200Gj2004PLC044068

Regd. Offite : "Sarnanvay", 600, Tapovan. Arnbawadi, Ahmedabad - 3800'15. Gujarat. India Phone: 079-2662'8300 www.torrentpower.com



Cipla
Certificate under Sect,ion 182 of the Cempanies Act 2013

We, Cipla Limited having registered office at Cipla House, Peni('lsula Business Park, Ganpatrao Kadam Marg, Lower

Parel, Mumbai 400013, (IN L24239MH1935PLC002380 and PAN AAACC1450B do hereby confirm that during the

financial year 2023-24 we have made contributions amounting to INR 35,17,50,000/- (Rupees Thirty Five Crore

Seventeen Lakhs Fifty Thousand Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg,

New Delhi -110002 a trust approved by CBDTunder Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under Section 182 of the

Comrranies Act, 2013.

1) The Company is not a Government Company and has been in existence for more than three financial years.

2) The aggregate of the amount so contributed by the company to political Parties directly or indirectly in the

financial year did not exceed seven and a half percent of its average net profits during the three immediately

preceding financial years.*
3) The contributions were made by the company after a resolution was passed at a meeting of the Board of

Directors authorising such contribution.
4) The amount contributed by the company to the Electoral Trust during the financial year will be disclosed in its

profit and loss account.

For Cipla Limited

Rajendra Chopra

Company Secretary

Place: Mumbai

Date: 20th March 2024

* Certified by a Chartered Accountant.

CiplaUd.
Regd.Office _CiplaHouse,Peninsula BusinessPark, Ganpatrao KadamMarg, Lower Parel, Mumbai-400 013, India
P+9122 24826000 F+912224826120 W www.cipla.com E-mail contactus@cipla,com Corporate Identity Number L24239MH1935PLC002380
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TVSCREDI~ TVS CREDIT SERVICES LIMITED

Certificate under section 182 of the Companies Act 2013

We, TVS Credit Services Limited, having registered office at "Chaitanya", No. 12, Khader
Nawaz Khan Road, Nungambakkam, Chennai - 600006, CIN lJ65920TN2008PLC069758,PAN:
AADCT0724A, do hereby confirm that during the financial year 2023-24 we have made
contributions amounting to Rs. 10,00,00,000/- (RupeesTen Crores Only) to Prudent Electoral
Trust, G-15 Hans Bhawan, 1 BahadurshahZafar Marg, New Delhi - 110002 a trust approved

by CBDTunder ElectoralTrust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid down under

Section 182 of the CompaniesAct 2013.

1) The Company is not a Government Company and has been in existence for more than

three financial years.

2) The aggregate of the amount so contributed by the company to Political Partiesdirectly
or indirectly in the financial year did not exceed seven and a half percent of its average

net profits during the three immediately preceding financial years.

3) The contribution was made by the Companyafter a resolution was passedat a meeting
of the Board of Directors authorizing such contribution.

4) The amount contributed by the Companyto the ElectoralTrust during the financial year

will be disclosed in its profit and loss account.

For TVS Credit Services Limited

_Sr~
Roopa Sampath Kumar
Chief Financial Officer

Place : Chennai
Date : March 20, 2024

Corp. Office: No, 29, Joyolokshrni Estates. Third Floor, Hoddows Rood. Nungombokkam, Chennai - 600 006. Phone: 04.4 - 2828 6500 Fox: 044 - 2828

Regd, Office: Choitonyo, No. 12, Khodel Nowoz Khan Rood, NU!1gombokkalli, Chennoi - 600 006. Phone: 044 - 2833 2800 Fax: 044 . 2833 21 1:;

Website: v/\w,.lv,;credil com Toll free number: 1800 1.035005 CIN: U65920TN2008PLC06'9758



GMR Airport Developers Limited
An [SO 9001, ISO 14001 and OHSAS 1800 I Certified Company Registered. Office:

TEC Cybercity, Level 18,
DLF Cyber City, Building No.5
Tower A, Phase - HI, GUIgaOn,
Haryana, India, 122002.
CIN: U62200HR2008PLC098389
Phone: 0124-6637777
Mail: Ashish.Kulkarni@gmrgroup.in

Certificate under section 182 of the Companies Act 2013

We G.MRAirport Developers Limited having registered office at TECCybercity, Level 18,
DLF Cyber City, Building NO.5 CIN: U62200HR2008PLC098389 PAN:·AADCG2636G do
hereby confirm that during the financial year 2023-24 we have made contributions
amounting to Rs.2,10,OO,OOO(Rupees Two Crore Ten Lakhs only) to Prudent Electoral
Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust
approved by CBDTunder Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more
than three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties
directly or indirectly in the financial year did not exceed seven and a half percent of
its average net profits during the three immediately preceding financial years.

3) The contribution was made by the company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial
year 2023-24 will be disclosed in its profit and loss account.

For GMRAirport Developers Limited

~V·
Ashish Kulkarni
Company Secretary
FCS: 10026

Place: Hyderabad
Date: March 20, 2024



@ CK BIRLA GROUP I Gnmco

Certificate under section 182 of the Companies Act 2013

We <:'5IY1MCOLimited having registered office at 9/1, RN Mukherjee Road, Kolkata - 700001, West

Bengal CIN U35202WB1966PLC026980 PAN AABCG0949G do hereby confirm that during the financial

year 2023-24 we have made contributions amounting to Rs.4 Crores to Prudent Electoral Trust, G-15

Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -110002 a trust approved by CBDT under Electoral

Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 2013.

1) The Company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years. *

3) The contribution/s were made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year has/will

be disclosed in itsprofit and loss account.

For GMMCO Limited

GManikandan
Chief Financial Officer & Company Secretary

Place: 20-03-2024

Date: Chennai

"certificate from a practicing Chartered Accountant enclosed

GMMCO Limited

No.6, G5T Road, St. Thomas Mount, Chennai 600016 +91 4422676000 Fax: +91 4422676360
contactus@gmmcoindia.com www.gmmco.in
Regd. Office: 9/1, RN Mukherjee Road, Kolkata 700001
(IN.: U35202WB 1966P1C026980



@CK BIRLA GROUP
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ORIENT
CEMHH

Certificate under section 182 of the Companies Act 2013

We Orient Cement Limited having registered office at Unit VII, Plot No.7, Bhoinagar, Bhubaneshwar,

Odisha 751012, India, CIN: L269400R2011PLC013933 PAN: AABC05420A do hereby confirm that during

the financial year 2023-24 we have made contributions amounting to Rs.3,00,00,OOO (Rupees Three

Crore Only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi -

110002 a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 2013.

1) The company is hot a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year has/will

be disclosed in its profit and loss account.

For Orient Cement Limited

9 >- :::.--
J_ L
Authorised Signatory

Hyderabad

March 22, 2024

Orient Cement Limited
Corporate Office: Birla Tower, 3rd fl, 25 Barakhamba Road, New Delhi 110001, tndia. 01142092100
Registered Office: Unit VIII, Plot No.7, Bhoinaqar, Bhubaneshwar; Odisha 751012, India. www.orientcement.com

(IN No: L2694QOR2611·PLC013933



Cipla,
Certificate under Section 182 of the Companies Act 2013

We, Cipla Limited having registered office at Cipla House, Peninsula BusinessPark, Ganpatrao KadamMarg, Lower

Parel, Mumbai 400013, CIN L24239MH1935PLC002380 and PANAMC(145.0B do hereby confirm that during the

financial year 2023-24 we have made contributions amounting to INR 39,19,50,000/- (RupeesThirty Nine Crore

Nineteen LakhFifty Thousand Only) to Prudent Electoral Trust, G-1SHansBhawan, 1 Bahadurshah Zatar Marg, New

Delhi -110002 a trust approved by CSDTunder Electoral Trust Scheme2013.

We also confirm that we have complied with all the prescribed conditions laid down under Section 182 of the

Companies Act, 2013.

1) The Company is not a Government Company and has been in existence for more than three financial years.

2). The aggregate of the amount so contributed by the company to Political Parties directly or indirectly in the

financial year did not exceed seven and a half percent of its average net profits during the three immediately

preceding financial years.*
3) The contributions were made by the company after a resolution was passed at a meeting of the Board of

Directors authorising such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be disclosed in its

profit and loss account.

For Cipla Limited

Digitally SIgned

RAJENDRA by RAJENPRA
~UMARCHOPRA KUMAR CHOPRA

Date: 2024.03.22
14:39:44+05·30'

Rajendra Chopra

Company Secretary

Place:Mumbai

Date: 22nd March 2024

" Certified by a Chartered Accauntant.

Cipla Ltd.

Regd. Office - Cipla House, Peninsula Business Park, Ganpatrao Kadam Mar-g. Lower Parel, Mumbai-400 013, India

P +912241916000 F+9122 41916120 W www.cipla.com E-mail contactus@cipla.com Corporate !dentity Number L24239MH193SPLCQ01380



HINDUSTAIfowER

Certificate under sectJon 182 ofthe Companies Act 2013

We, MIBPower (Madhya Pradesh) Limited haying registered office at Laharpur, Jaithari, Anuppur, Madhya

Pradesh 484330, CIN U40101MP2008PLC022066 PAN AAFCM6698A do hereby confirm that du(ing the

financial year 2023-24 we have made contributions amounting to Rs. 7,00,00,000 (Rup.eesSeven crores

onlyl to Prudent Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a

trust approved by (BOT under Electoral Trust Scheme 2013.

'We also confirm that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years.*

3) The contribution/s were made. by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be

disclosed in its profit and loss account.

Place: New Delhi

Date: 22 March 2024

*Auditor certificate is enclosed.

MB Power (Madhya Pradesh) Limited
Registerecl Off' t ar-arpur .Jaunan. Anuppur. Mddhya Prarlesh - 484330

CcrrporateOff' 239. Qkl-,la rncustna! Estate PhClse-lIl. New Oe1i11110n20. In(jl'" Phone £j1-11-47fl24100 Fax 91-11-47n24279
CIN: U40101l'v1P2008PlC022066. Email 10 : info.llpppl@hpppLin



@V
Divi's LaboratoriesLimited

Certificate under Section 182 of the Companies Act, 2013

We, Divi's Laboratories Limited, having registered office at 1-72/23(P)/Divis/303, Divi
Towers, Cyber Hills, Gachibowli, Hyderabad, Telangana, PIN: 500 032., (CIN:
L2411OTG1990PLC011854,PAN:AAACD6745J), dohereby confirm that during the.financial
year 2023-24 we are making contribution amounting to <20,00,00,000/- (Rupees Twenty Crore
only) to Prudent Electoral Trust, G-lS Hans Bhawan, 1Bahadurshah Zafar Marg, New Delhi

. - 110002,a trust approved by CBDT under Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under the
Section 182 of the Companies Act, 2013 and COnf1Il11 the following:

1. The Company is not a Government Company and has been in existence for more than
three financial years.

2. The aggregate of the amount so contributed by the Company to Political Parties directly
or indirectly in the financial year 2023-24 did not exceed 7.5 per cent of its average net
profits during the three immediately preceding financial years.

3. The contribution is made by the Company after a resolution was passed at a meeting of
Board of Directors authorising such contribution.

4. The amount contributed by the Company to Electoral Trust during the financial year
will be disclosed in its profit and loss account.

- ---F;1J:LatOries Limited (/ ~ .. . ..-

M. Satish Choudhury
Company Secretary and Compliance Olficer
Membership No. F12493

Place: Hyderabad
Date: March 22, 2024

Regd. Off. : Divi Towers, 1-72/23(P)/DIVIS/303, Cyber Hills, Gachibowli, Hyderabad - 500 032, Telangana, 'INDIA.
Tel: +91-40-6696 6300/400, Fax: 91-40-6696 6460., CIN : L2411OTG1990PLC011854

E-mail: mail@divislabs.com,Website: www.divislabs.com
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1mfa

INPI..o.'N MET..o.LS &: HRRO ALLOYS LIMITED

lMFA B.uilding
Bhubaneswar - 75'1.010
Odisha, India

corporate I~entity.No.
L271010Rl961PLC000428, Certificate under secti,on 182 of the Companies Act 2013

TEL+916742611000
+91 674 25.80100

FAX+91 674 2580020
+91 674 125·80145W

e, Mis Indian Metals & Ferro Alloys Limited having registered office at IMFA Building,

Bomikhal, Rasulgarh, Bhubanesw(3r-751010, Odisha, CIN: L271CHOR1961PLC000428 PAN

AAACI4818F do hereby confirm that during the financial year 2023-24 we have made

mailOimfa.in

www.imfa.in contributions amounting to Rs.9,OO,OO,OOOI- to Prudent Electoral Trust , G-15 Hans

Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT under

Electoral Trust Scheme 2013,

We also confirm that we have complied with (311the prescribed conditions laid down under

section 182 of the Companies Act 2013,

1) The company is not a Government Company and has been in existence for more

than three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties

directly or indirectly in the financial year did not exceed seven and a half percent of

its average net profits during the three immediately preceding financial years,

3) The contribution/s were made by the company after a resolution was passed at a

meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial

year ~sl" ill be disclosed ill its profit and loss account.

For

(PREM KH' N~ELWAL)

CFO& C 'MPANY SECRETARY

Place: Bhubaneswar

Date: 21.03.2024



HElERO
HEALlHCARE

Certificate under .section 182 of the Companies Act 201'3

We Hetero Healthcare Limited, having registered office at Sy No. 83/1, Plot No.16/Al1 & 16/Al2,
19th 8. 20th Floor Hetero tower, Commerzone, Silpa gram craft village, Madhapur, Hyderabad,

Teianqana, India-SOO 081 CIN: U52520TG2006PLC049614 PAN - AABCH6890D do hereby

confirm that during the financial year 2023-24 we have made contributions arnountinq to Rs.

5,00,00,0001- (Rupees Five Crores only) to Prudent Electoral Trust, G-15 Hans Bhawan, 1

Bahadurshah Zafar Marg, New Delhi - 110002 a trust. approved by CBDT under Electoral Trust

Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under

""". section. 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than

three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly
or indirectly in the financial year did not exceed seven and a half percent of its average

net profits during the three immediately preceding financial years.

3) The contribution/s were made by the company after a resolution was passed at a

meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year

will be disclosed in its profit and loss account

Thanking you,

Yours faithfully,

For Hetero Healthcare Limited

M Srinivas Reddy
Managing Director

DIN: 00016085

Place: Hyderabad
Date: 22nd March 2024.

Hetero Healthcare Limited
Regd.Office: Sy. No. 83/1, Plot Nos m/Ali & 16/Al2, 19'· & 20'" Floor, Hetero Tower, Commerzone. Silpa Gram Craft Village. Madhapur,

Hyderabad.Telangana - 500081. Tel: +914040473535
R&D : Plot No. '15.Phase-tv (Extn). IDA, Jeedimetla, Hyderabad. Telangana - 500055, Tel: +91 4040473838
Mfg. Unit-I : AIIDC.Ind.Growth Centre, Changsari,Niz.Sindurighopa (Village),Sila Sindurigllopa (Mouza),Kamrup (Dist).Assam-781101,Tel: 76370 11100

Mfg,Unit-ll : Hudarnpur (Village), Chayani (Mouza), Palasbari, Kamrup (Dist), Assam - 781128. Tel: 70860 39047
E-mail: info@heterohealtMcar·e.com Website: www.heterohealthcare.com CIN: U52520TG2008PLC049614
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I

flex.jble solulions

Certificate under section 182 of the Companies Act 2013

We, National Engineering Industries Limited, having registered office at 9/1 R. N. Mukherjee Road

Kolkatc:)-70Q001, CIN U29130WB1946PLC013643, PAN AAACN9969L, do hereby confirm that during the

financial year 2023-24 we have made contributions amounting to Rs. 3,OO,OO,OOO/-(RupeesThree crare)

(0 Prudent Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi ~ 110002 a trust

approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The aggregate of the amount contributed by' the company to Political Parties directly or

indirectly in the financial year 2023-24 did not exceed seven and a half percent .of its average

net profits during the three immediately preceding financial years. (Certificate from a Chartered

Accountant attached).

3) The contribution/s were made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

4} The amount contributed by the company to the Electoral Trust during the financial year has/will

be disclosed in its profit and loss account.

For National Engineering Industries limited

Rohit Saboo
President & CEO

Place: Jaipur

Date; March 26, 2024

National Enqineerinq Industries Limited
Khatipura Road, Jaipur 302006 India
+911412223221 Fax: +91141i222259 neisales@nbc;:bearings.in
Registered Office: 9/l, RN Mukherjee Road, Kolkata 700001, India

www.nbcbearings.com
ON NQ : U29130W81946PL_C01364'3



GOOD PEOPLE
f@r GOOD HEALTH

Certificate under section 182 of the Companies Act 2013

We, J B Chemicals & Pharmaceuticals Limited having registered office at 4th floor, B Wing,
Neelam Center, Hind Cycle Road, Worli, Mumbai 400 025 (CIN L24390MH1976PL(019380)
and PAN AAACJ1482G,do hereby confirm that during the financial year 2023-24 we have
made contributions amounting to Rs.7,OO,OO,OOO/-(Rupees Seven Crores only) to Prudent
Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust
approved by CBDTunder Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the Company to Political Parties
directly or indirectly in the financial year did not exceed seven and a half percent of
its average net profits during the three Immediatelv preceding financial years.

3) The contribution/s were made b'i the company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial
year has/will be disclosed in its profit and lossaccount.

For J BChemicals & Pharmaceuticals Limited

Narayan Saraf
Chief Financial Offic r

Place:Mumbai
Date: March 24, 2024

RegisteredOffice:

J.B. Chemicals & Pharmaceuticals Limited,
CIN:L24390MH1976PLC019380
NeelamCentre.'8' Wing,4thFloor,Hind Cycle Road,
Worii, Mumbai - 400030,T:+91 2224822222

Corporate Office:

J.B. Chemicals & Pharmaceuticals Limited,
CIN: L24390MH1976PLC019380
Cnergy IT Park,UnitA, 8'1> Floor,Appa SahebMarathe Marg,
Prablladevi,Mumbai - 400025, T:+91 2224395200/5500 www.jbpharma.com
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RP - Sanjiv Goenka
GrGu.p ~\btJ CESC

~LIMITED

Enel'fising Lives' Siune 1899
G(owing Legacies

Certificate und¢r Secti'on 182 nf the Companies Act 2013

We CESC Limited having registered office at CESC House, Chowringhee Square,
Kolkara - 700001, CIN L31901WB1978PLC031411, PAN AABCC2903N do hereby confirm
that during the financial year 2023-24 we have made contributions amounting to Rs.
00,00;00,000/- (Sixty crores only) to Prudent Electoral Trust, having its office at G-15 Hans
Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under
Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
Section 182 of the Companies Act 2013, for the following: -

I) the company is not a Government Company and has been ill existence for more than
three financial years.

2) the aggregate of the amount so contributed by the company to Political Parties directly or
indirectly in the financial year did not exceed seven and a half percent of its average-net
profits during the three immediately preceding financial years.

3) the contribution/s were made by the company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.

4) the amount contributed by the company to the Electoral Trust during the financial year
has/will be disclosed in its profit and loss account.

For CESC Limited

~~
Company Secretary

March 26, 2024

(ESC Limited

CIN: L31901WB1978PLC031411.J e-mail: cesciimited@rQsg.iD
Regd. Office: CES.tHouse, rnowringnee scuare, Koikata ·700 001. trrdia
Tei: +9133 2225 6040 Fax: +913322253495 web: www.cest.co.tn



I
If.
r:
r

JUBIIANr
INGREVIA

Certificate under section 182 of the Companies Act 2013

We, Jubilant Ingrevia Limited having registered office at Bhartiagrarn, Gajraula, Distt. Arnroha
- 244223, U.P., CIN L24299UP2019PLC122657, PAN AAEC.l6722D do hereby confirm that
during the financial year 2023-24 we have made contributions amounting to Rs.6.25 Crore to
Prudent Electoral Trust, G-IS Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002
a trust approved by CBDT under Electoral Trust Scheme 2013. . ,

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 ofthe Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly
orindirectly in the financial year did 110texceed seven and a half percent of its average
net profits during the three immediately preceding financial yeats. *

3) The contribution/s were made by the company after a resolution was passed at a
meeting of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the flnancial year
has!wi II be disclosed in its profit and loss account.

For Jubilant Ingrevia Limited

Deepan j al i Gulat i
(Company Secretary)

Place: Naida
Date: 26.03,2024

* To be certified by an Independent Chartered Accountant

A Jubilant Bhartia 'Company

-- Oll~ Vt\LUES--

Iubtlant Ingrevia Limited
I-A. Sector 16-A

R,'r:rl(,(flC"
Bh ..d ~frt~.ttIP! _1...:Hqr.-l\ rl\
ursu. /\nlrolh'l - 244 22<
Uttar r'rad'c' h. India
(IN L2429QIJP20il<)PLC122657

NOlda·20 I 30 I, UP.lndia
Tel +91 1204)() I000
Fax: +91 J 204234895-96
wlVw.iubllalltingrevia com



CHAMBAL FERTILISERS AND CHEMICALS LIMITED

Certificate under Section 182 of the Compani.es Act, 2013

We, Charnbal Fertilisers and Chemicals Limited, having registered office at Gadepan, Distt.
Kota, Rajasthan - 325 208, CIN: L24124RJ1985PLC003293, PAN: AAACC9762Ado hereby
confirm that during the Financial Year 2023-24, we have made contribution amounting to
Rs, 25,00,00,0001- (Rupees Twenty five crore) to Prudent Electoral Trust, G-15 Hans Bhawan,
1 Bahadurshah Zafar Marg, New Delhi - 110002, a trust approved by CBDT under Electoral
Trust Scheme 2Q13.

We also confirm that we have complied with all the prescribed conditions laid down under
Section 182 of the Companies Act, 2013.

1) The Company is not a Government Company and has been in existence for more than three
financial years.

2) The aggregate of the amount so contributed by the Company to political parties directly or
indirectly in the financial year did not exceed seven and a half percent of its average net
profits during the three immediately preceding financial years.

3) The contribution was made by the Company after a resolution was passed at a meeting of
the Board of Directors authorizing such contribution.

4) The amount contributed by the Company to the Electoral Trust during the financial year
will be disclosed in its Profit and Loss Account for the financial year ended on 3pIMarch
2024.

For Chambal Fertilisers and Chemicals Limited

Place: New Delhi

Date: March 26, 2024

Corporate One, First Floor, 5, Comrhercial Centre, )asolo, New Delhi - 110025 • Tel. .91-11-46581300,41697900· Fox. 91-11-40638679

E-mail: corporate@chambal.in • www.thambalfertilisers.com• CIN: L24124R)1985PLC003293
Regd: Office: Gedepon, District Koto, Rojcsthnn - 325.208

Tel No.: 91'-744-2782915' FaxNo.:91-7455-274130



...a. APOLLO
~TYRESLTD

7 Institutional Areo
Sector 32
Gurugram 122001, Indio

T: +91 124 2383002
F: +911242383021
opollo tgres.corn

GST No.: 06AAACA6990Q1Z2

Certificate under section 182 of the Companies Act 2013

We Apollo Tyres Ltd. having registered office at 3rd Floor, Areekal Mansion, Near Manorama Junction,

Panarnpillv Nagar, Kechi- 682036 (Kerala), CIN-L25111KL1972PLC002449, PAN-AAACA6990Q do hereby

confirm that during the financial year 2023~24 we have made contributions amounting to Rs.SOCrores

(Rtlpees fifty crores only) to Prudent EI.ectoral Trust ,. G-1S Hans Bhawan, 1 Bahadu.rshah Zafar Marg,

New Delhi -110002 a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182

ofthe Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The 'aggregate of the amount so contributed by the company to Political Parties directly or

indirectly in the financial year will not exceed seven and a half percent of its average net profits

during the three immediately preceding financial years. *

3) The contribution has been made by the company after a resolution was passed at a meeting of

the Board of Directors held 01') March 21, 2024 authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be

disclosed in its profit and loss account.

Yours faithfully,

For Apollo Tyres Ltd.

Lj__!(,ll~~
(SATISHSHARMA) ,

President (APM EA)& Whole-time Director

Date: March 27, 2024

Place: Gurugram

*Certificate attached.

~EDESTEIN
TYRES

Registered Office: Apollo Tqres.Ltd, 3rd Floor, Areekal Mpnsiop, Panampiliy Nagar, Kochi 682036, Indio

crN: L25111KLl972PLC002449, Tel No. +91 484 4012046, Fax No. +914844012048, Email: info.apollo@apollotyres.com



CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT. 2013

We Nxtra Data Limited having registered office at Bhatti Crescent, 1, Nelson Mandela Road Vasant
KunJ,Phase - II, South Delhi, New Delhi, India, 110070, CIN: - U72200DL2013PLC254747; PAN: -
AAECN3926D do hereby confirm that during the financial year 2023-24 we have made contributions
amounting to Rs. 15,45,00,000 (Rupees Fifteen Crores Forty Five Lakhs Only) to Prudent Electoral
Trust, G-15 Hans Bhawan, 1 Sahadurshah Zafar Matg, New Delhi - 110002 a trust approved by CBDT
under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or indirectly
in the financial year did not exceed seven and a half percent of its average net profits during the
three immediately preceding financial years."

3) The contribution/s were made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year has/Willbe
disclosed in its profit and loss account.

For Nxtra Data Limited

Rohit Kris an Puri
Authorised Signatory

Place: New Delhi
Date: March 26, 2024

Corporate Office; Nxtra Data l.lmrteo, Airtel Center; Plot No. 16, Udyog Viha!; Phase - IV,Gurugram -122015

Registered Office: Nxtra Data Limited, Bharti Crescent 1, Nelson Mandeln Road. Vasant Kunj Phase -II. New Delhi 110070

CIN:U7220(lDL_2013PLC254747I TOIiFree:18001026161j Emall:bwSII'lHSS@lrlxtlelin Webslte:W'MI'-I"lxtra.ll)



Certificate under section 182 of the Companies Act 2013

We' Bharti Airtel Services Limited having registered office at Bharti crescent, 1, Nelson Mandela
Road, Vasant Kunj Phase- II, New Delhi- 110070, CIN U64201 DL1997PLC091 001 , PAN
AAACB8917G do hereby confirm that during the financial year 2023-24 we have made
contributions amounting to Rs.60,650,000 (Rs. 60.65 Mn) to Prudent Electoral Trust, G-15 Hans
Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by CBDT under'
Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section
182.of the Companies Act 2013.

1} The company is not a Government Company and has been in existence for more than
three financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or
indirectly in the financial year did not exceed seven and a half percent of its average net
profits during the three immediately preceding financial years. 4>-

3) The contribution/s were made by the company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year
has/will be disclosed in its profit and loss account.

,~r ~ A~rvices Limited

""J<~~aj Tewari
/\firector

Place: New Delhi
Date: March 26, 2024

*~certif;ed by the Audito) of tile COliipdi'r-:

Bharti Ai.rtel Services Limited
(A Bharti enterprise)

[CIN: U64201DL1997PLC0910011
Regd. Office: Bharti Crescent, 1, NelsonMandelaRoad,Vasant Kun], Phase -II, New Delhi -110 070.

T: +91-11-4666 6100, F: +,91-11-41666137,email: bhartiairtelservices@bharti.in
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JUBILANT
.FOODWOf\KS
www.jubiiarttf.oodworkS.com

Certificate under section 182of the Companies Act 20'13

We Mis Iubilant FoodWorks Lim.ited having registered office at Plo~ No. lAI Sector 16A, Noida -
2Q13.0~, CIN L74899UP1995PLC043677, PAN AABCD182:1C do hereby confirm that durrng the
fmancial year 2023-24, we have made contributions amounting to Rs. 6,25,OG,OOO/-to Prudent
Electoral Trust, G-1S Hans Bhawan, 1 Bahadurshah Zafar M~Hg,New Delhi -110002, a trust-approved
by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section
182 of the Companies Act 2013.

1) The Company is not a Government company and has been in existence for more' than three
financial years.

2) The aggregate of the amount so contributed by the Company to Political Parties directly OJ

indirectly in the financial year 2023-24 did not exceed seven and a half percent of its average
net profits during the three immediately preceding financial years".

3) The contribution was made by the Company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

4) The amount contributed by the Company to the Electoral Irust.during theJinancial year 2023-
24 will be disclosed in its profit and Joss account.

For jubilant FoodWorks Limited

~ \~~M
/ o..~"

" / '":7)V-Jt--.r- .,./.- [, \, _ .

Suman Satyanath Hegde
EVP & Chief Financial Officer

Place: Noida
Date: March 26, 2024

"Encl: Certificate issued by an independent Chartered Accountant

A Jubilant Bhartia Company

[ubilant FoodWorks Limited
(""Orpoh Ic~ I,.)ttlc(-
l'fh FI.:K)l T.....w(i>'·t:. ;;k.yrn·':l!k l)nt.:'
PI.;:)!" \)1) '"'I I(I. \ ~l'\:tnr,"I,';~

I".\lda-Jjll (IJ\ U r\ Indi,.j
Tf:.L -"I 1111~"27",,'i)
Tt-.L ...:.I I 1.10 f'I,·JV; lH11

. RieS."tered ofllce
PlciJ'No iA 5e-4!ttOIJ(.M~
Nellda -101 101. iJ f' In.:!"
TtL +<'1 ,1(l CI"175ij()
TEL T<l I j 20 1'1400
dN c'J L7.'t6WUP·I'i'~~I'Lc.:04\"i7
Empll ,.:ont~Cr~itlbt.ffwxi6,m

---- --~-.----------. __ .-- --_ ..-------------
A .....__t __ , ... ......JI!L+ .
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CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We Sharti Telemedia Limited having registered office at Sharti Crescent, 1, Nelson Mandela Road,
Vasant Kunj, Phase - II, South Delhi, New Delhi, Delhi, India, 110070 CIN: - U92200DL2006PLC156075;
PAN: - AADCB0147R do hereby confirm that during the financial year 2023-24 we have made contributions
amountinq to Rs. 2,48,50,000 (Rupees Two Crore Forty Eight Lakhs Fifty Thousand Only) to Prudent
Electoral Trust, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by
CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of
the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three financial
years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or indirectly in
the financial year did not exceed seven and a half percent of its average net profits during the three
immediately preceding financial years .....

3) The contribution/a were made by the company after a resolution was passed at a meeting of the Board
of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year has/will be
disclosed in its profit and loss account.

(thart~~ited
'()0-

~Pankaj Tewari
Company Secretary

Place: New Delhi
Date: March 26, 2024

•-Tobe eeftifiee gy tile 4~Giterof Ille-eempany.

Bharti Telernedia Limited
(A Bharti enterprise)

[GIN: U92200DL2006PLC156075j
Regd. Office' Bharti Crescent, 1, Neilson Mandela Road. Vasant Kunj. Phase - II, New Delhi ~ 110 070

T: +91-11-46666100, F· +91-11-41666137. email' secretarial.telemedia@bharllln



G R H'vderalladJ .
iat' n SEZ L.im

Regd. Olt: '(;"iR c,,ero ' owe, s, R,cJI\' C:1~ dlli lntern>li:ionai j' iJ'p.ot!,Stlam$hab~d, Hydefll!bad - 50e 108, Telstlgana
GIN: U4Ei209TG200ll::iL_C0>56527

_Ph N~,04Q.-6'(39409H; Em,all: .,shish.kulkarni®g!l1rgr_o~up!..... ,_in_,__ ~
------

w<'~(!MR Hyrieraoad Aviation SEZ Lirni'ted ("the Cnmpanv") having,registered
office at r-;,1R I\e, o -Iowe !';,.,I P,ejiV Gandhi International Airpoit, Shamshabad,
Hyderabad !::lOOlOH, UN. l_jt+::;.W~n..,20(J7PLC056527, PAr\!: AAOC :;2635f de
confirm that durlnq the financial vsar 202.3-24, we have made contribution
amounting tv RsA,OO,OOO/-(Rup-es Four Lakhs only) tel Prudent Elector I Trust,
G-l- Hans Bhawan, 1 Bal-)aciur-;h<'Jh Z~far IVlar9r Ile)N Delhi - :UOOOL, ;) rrust
appro led by C[J[ JT under Eip.ctclrqi 1rusts "cherne, 2013,

WI: also cc nrin;-, tlldL w . have L,;OmpliAC with <.111the prescribed conditions laid down

in er se .rion 1t:2 of . 1.eCornp<'lllies iA.ct 2013.

1. ThE.'Cornp:"ny IS n t Government Company and has been in existence fur
more than Hnep financial yeal-s.

2, inc -.I!'lLri!::tLit:ofl '1,"'< iO!H Ie b)<< he ( ompal1Y ~fter a resolution WdS passed
, t J i 1t'I~tlrq ")f die fioar r~(f DirertTlrs of tht:" f:ompany authorizing such

~Or t ,hill' ~,.

,l the :3n,ojtl~,rnnlrir\JtF>rl i:J Ij).:, COlnp21I'iV to the E!ef~toriJlTrust durln,.'the
f1ndnci'1! ye' "co~· :t\ ,'lid I 'l) rjl~cbc;,d tn lts pr(1~it:Cind Iqt", accul If'it.

t i,_
\._
Ganti Sat SriJ\ianthl
company Secre-t3r'i
AeS 44115

Place; Hyr),,· ...;l!.Ii:u,1
Date: "larch 27) 2024

---------- - - - -,
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~ AI' -Sall)lv Goenka
~ ~ J Group

Growrng'Legacies'

Certificate under section 182 oftbe Companies Act 2013

We Aquapharm Chemicals Private Limited having registered office at 9th and 10th Floor Amar
Synergy, 12B, Sadhu Vaswani Road, Pune, Maharashtra, India, 411001 eIN
U24231MH1974PTC017243 PAN AAECA7014R do hereby confirm that during the financial
year 2023-24 we have made contributions amounting to Rs. 10,00,00,0001- (Rupees Ten Crores
only) to Prudent Electoral Trust" G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi-
110002 a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section
182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The aggregate of the amount so contributed by the company to Political Parties directly or
indirectly in the financial year did not exceed seven and a half percent of its average net
profits during the three immediately preceding financial years. *

3) The contributionls were made by the company after a resolution was passed at a meeting ef
the Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year
has/will be disclosed in its profit and loss account.

For Aquaphann Chemicals Private Limited

Place: Pune
Date: 28.03.2024

* To be certified by the Auditor of the company.

Aquapharrn Chemicals Pvt. Ltd
9th & 10th Floor, Amar Synergy. 128. Sadhu vaswani Road, pune • 411 DOl, Maharashtra, India

P: +9120 6609 0000 I F: +91 20 260533961 W: www.aquapharrn-indla.comICIN: U24231MH1974PTCOl7243



~AAUT; "'1:SUZUKJ
Way~fLife!

We, Maruti Suzuki India Limited registered office at 1, Nelson Mandela Road, Vasant Kunj, New 13elhi

110070 GIN L34103DL198.1PLC011375PAN AAACM0829Q do hereby confirm that durihg the financia,l

year 2023-24 we have made contributions amounting to Rs, 60 Crore to Prudent Electoral Trus] , 6-15
HansBhawan, 1 Bahadurshah Zafar Marg, New Delhi - 110002 a trust approved by cBDT under t:lectoral
Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid clown under section 182 of
the Companies Act 2013.

1) The company is not a Government Company and has been In existence for more than three
financial years..

2) . The aggregate of the amount so contributed by the company to Political. Patties directly or

indirectly in the financial year did not exceed seven and a half percent of its average net profits

during the three imr:nediately preceding financial years.

3) The con ribution/s were made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

4) The amount contributed by the company to the Electoral Trust during the financial year will be
disclosed in its profit and loss account.

For Mal'uti Suzuki India Limited

»": .,..

H,·..:l·.,!,i Takeuchi
Managing Director and CEO

Place: New Delhi

Date: 29th March, 2024

MARUTI SUZU!'O :N(liA LiMITED

HeadOffice:
Marui! Suzuki India limited,
1, Nelson MandalaRoad, Vasarrt I(unj,
NewDefhl-110070, India·
Tel:011-46781000, Fax:011-46150275/46150276
Em.ailld : C<lnlact@m.arull.co.ln, www.merutlsuzukt.cer-,

Gurgaon Plant: I
Maruti Suzuki India Limited, "
Old Palam Gurqaon Road,
Gurgaon - 122015, Haryana, India. I
Te.l;0124-2346721-30, Fax:0124-2341304

Meneser Plant:
Marull Suzuki India Limited,
Plotno.t, Phase- 3A, IMT Manesar,
Gurgaon - 12-2051,Har:yar:19,India.
Tel:0124-4884000, Fax: 01~4-4a84199




